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INTRODUcnON 

I, the Chairman of the Standing Committee on Railways having been 
authorised by the Committee to present the Report on their behalf, 
present this 19th Report on 'Safety Measures and Maintenance of Assets in 
Railways'. 

2. As the train operations have become more abd more complex raising 
the hazards of accidents, the Committee have felt that safety of train 
opcration has attained paramount importance. However, they have found 
that India is lagging much behind in the adoption of modcrn signalling 
methods which have greatly advanced the world over and there has been 
no progressive modernisation nor adequate expansion of signalling and 
telecommunication system with increase in density of traffic. The Commit-
tee have, therefore, desired that a well defined time bound integrated plan 
should be formulated for systematic installation of modern signalling 
devices. 

The Committee have also suggested that track circuiting which is a safe 
and reliable device to prevent accidents should immediately be provided 
from fouling mark to Block Section Limit on all trunk routes· and main 
lines and that the Auxiliary Warning System (A WS) be provided at all 
suburban sections. They have further desired that other safety s~tems like 
train radio Communication system and train actuated warning system at 
level crossings etc. should be developed and installed with the in\lolvement 
of public and private sectors. 

3. The Committee have urged that assets of railways like tracks and 
rolling stock be kept in a fit and proper condition with strict adherence to 
preventive maintenance schedules laid down for periodical overltauling 
(POH) for safe running of trains. 

4. The Committee heard the views of the representatives of non-Qfficial 
organisations viz. Indian Railway Signalling It Telecommunications Associ-
ation, Confederation of Signal & Telecommunication Engineering Organ-
isation, Indian Railways Promotee Officers' Federation and All India Loco 
Running Staff Association on 16th October, 1995, 3rd November, 1995 It 
20th November, 1995. The Committee took evidence of the 'representatives 
of the Ministry of Railways on 25th' September, 1995 and 16!h OctoJ.?er, 
1995 and of the Commission of Railway Safety on 3rd November, 1995 in 
connection with the examination of the subject. 

5. The Committee wish to express their thanks to the- non-~fficial 
witnesses for giving their valuable suggestions. The 'Committe~ also wish to 
ex-press their thanks to the Officers of the Ministry of Railways and the 
Commission of Railway Safety for furnisbing tbe material and information 
which the Committee desired in connection with the examination of the 
subject and sharing with them their views concerning the matters which 
came up for discussion during evidence. 

l 
(v) 



(vi) 

6. The Report was considered and adopted by the Standin& Committee 
on Railways on 12th Januuy, 1996. 

7. For faeility of reference, the recommcndation&lobservations of the 
Committ~ have been printed in thick type. 

NEWDEUU; 
12 JanNllry, 1996 

22 PalUll, 1917 (Sab) 

SOMNATH CHATTERJEE, 
Chairman, 

Standin, Committee on Railways. 



Introductory 

PART I 
REPORT 

There has been a rapid and continuous expansion in the Railway 
network. Every year new trains arc introduced to cope with the increase in 
freight and passenger traffic. Indian Railways run about 12000 trains per 
day carrying around 13 million passengers and one million tonne of freight 
traffic. In this massive transportation of freight and passengers over long 
distance, safety in train operation is of foremost importance. As the 
density of traffic, speed and trailing loads of trains are increasing, the train 
operations have become more and more complex. There may be now 
greater risks of human error that can result in unsafe situation leading to 
accidents and resulting in loss of valuable human lives and materials. 
Hence the great importance of safety measures in all sections of Railways. 
The Safety of Train operations are dependent on proper maintenance of 
tracks, rolling stock and other Railway assets. The Railway assets are. to be 
kept in wholly working and safe condition and are to be renewed and 
replaced at constant intervals for smooth and safe operation. AU these 
require augmentation and also progressive modernization of the safety 
measures in the Indian Railways, so that the network can provide accident 
free operation. 

2. In order to make a proper study of safety system in Indian Railways, 
the Committee took evidence of the Ministry of Railways. the Commission 
of R8i1wny~ Safety and also some non-official organizations viz. Indian 
Railway Signalling & Telecommunication Association (IRSTA). Confeder-
ation of Signa) & Telecommunication Engineering Organisation (CON-
FEST), Indian Railways Promotee Officers' Federation (IRPOF) and All 
India Loco Running Staff Association (AILRSA). 

3. The Committee also undertook study tours to various Railways and 
discussed Safely Measures and Maintenance of Assets with the General 
Manllgcrs and other officers of the Zona) Railways. A Study Group of the 
Committee also visited Ferozabad ·for an on-the-spot study of a recent 
serious accident site in which Purshottam Express and Katindi Express, 
were involYed on 20th August. 1995 resulting in the death of mo.re than 
300 passengers and injuries to almost an equal number. 
5iKIlfI/lill8 & Telecom m un ic:a lioll.\· (5& T) Technology used 

4. Signalling nnd Telecommunication arc important instruments for the 
satety of tmin operation. The critical importance of modern signalling 
devices cannot be over emphasized. More than 80% of train accidents 
occur due to human failure. Signalling devices which have been greatly 
advanced in the world over if implemented will substantially minimize the 
risk and pos.4Iibly the number of accidents caused due to human failures. 
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The Wanchoo Railway Enquiry Committee, as early as in 1968. had 
obscrvcd:-

"that the techniques of signalling have indeed advanced today 
to an extelft that it is possible to eliminate the chance of 
fallibility of human elements to a degree not conceived of a 
few decades ago." 

5. However. the Railways Reforms Committee (1983) (presided over 
by Shri RC. Sarecn) in their Report on Signalling & Telecommunica-
tion observcd:-

"Unfortunately the Indian Railways have lagged far behind the 
other important Railways in the world, including a number of 
those in the developing countries in the adoption of modem 
signalling devices and tcchniques." 

6. The Confederation of Signal & Telecommunication Engineering 
Organization in their evidence on the Technology of S&T in Railways 
stated that in terms of signalling standards, the technology now 
adopted was what was conceived in the sixties. They stated that the 
safety system in Railways of foreign countries was much advanced as 
compared to thnt in India. 

The Committee ~ere also informed that most of the modem signal-
ling items with new techniques are available in the country by which 
there can be monitoring of traffic from a centralized place and traffic 
movement can be coordinated in centralized manner. Modem informa-
tion sy!ltcm and tcchnology arc al!lo available within the country. 

7. To a specific query whether any study of Safety system in foreign 
countries v;z-a~vjz. the safety measures in Indian Railways was made. 
the Ministry of .Railways replied in the negative. 

When askea how Railways kept themselves fully posted with the 
latest tcchnological advances madc by foreign countries, the Ministry in 
their note statcd:-

"Information regarding latest technological advances made by 
the foreign countries in Signalling and Telecommunication sys-
tems in the Railways are made available to Research Design 
and Standard Organization (ROSa). Lucknow and Indian Rail-
ways Institute of Signal· Engineering and Telecommunication 
(IRISET). Secunderabad. Railways get themselves posted with 
such information through litcrpture and technical seminars 
arranged by ROSa and IRISET. Secunderabad. Railways alS;O 
send officers to attend international seminars abroad and follow 
up on specific points of interest." 

Olll/t!lyo for Signalling in Eighth Five Year Plan 
8. The Draft Eighth Five Year Plan 'prepared by Ministry of Rail-

ways in November 1991 proposed an outlay of Rs. 2595 crores for 
Signalling and Safety out of .8 total plan outlay of Rs. 45,600 crores. 
However. the total plan size of Rs. 45,600 erores was curtailed to 
RI. 27.202 erorc by the Planning Commission. The outlay for Signal-
ling and Safety was reduced drastically to Rs. 675 crores. 
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9. Whcn askcd who fixed this amount of Rs. 675 crores, the Member 
(Electricnl) during evidence stated that it was fIXed by the Railways. 

10. As rcgards breakup of the Rs. 2S95 crores proposed for Signallina & 
Safety in the draft plan, the Ministry of Railways furnished the following 
inforrnation:-

In the VIII Plan. Rs 2595 crores were proposed for S&T works as 
ulltkr: • 

(a) Signalling Replacement 
(b) Safety works 

Rs. 1209 crores 
Rs. 631 crores 
Rs. 536 crores 
Rs. 219 crores 

(c) Telecom replacement 
(d) New Telecom System 

Total Rs. 2S95 erores 

11. As regards break-up of Rs. 675 crores, the Ministry stated: 
'The reduction 10 Rs. 675 crores on S&T Plan Head from RI. 
2595 crores was on ad-hoc basis. Since it was quite high, Group-
wise reduction was not attempted. Considering that this has to be 
incrcilsed, it was decided that the allocation under this Plan Head 
will be decided based upon priority requirements in each year." 

12. The expenditure incurred on S&T during the first 3 years of Eighth 
Plan had bccn Rs. 485.55 crores. The total expenditure by the end of 
1995-96 would bel- Rs. 760.55 crores taking into account Rs. 275 crores 
provided during 1995-96. According to the Ministry the total expenditure 
on S&T Plan head in the Eighth Five Year Plan was expeted to be about 
Rs. 1 lOO crorcs. 

13. When usked if any exercise was made to find out the additional 
rcquiremcnt of funds since the Draft Eighth Plan was prepared, the 
Ministry of Railways stated that the minimum requirement of funds 
as wurked out by the Railways for S&T during the VIII Plan wu 
Rs. 1548 crores. 

14. Thc Ministry, however, informed the Committee that taking into 
considera! ion S & T works, which were carried out simultaneously with 
projccts like electrification, doubling, traffic facilities etc. the total expendi-
ture for Signalling and Telecom in the VlIlth Plan was expected to be of 
the order of Rs. 2000 erores (approx). 

15. In reply to a question whether the reduction in the allocation of 
Eighth Five Year Plan would affect the programme for having a uniform 
signalling system or improvement in the signalling system, the Member 
(Trnffic) clarified; 

"The entire amout of Rs. 2,595 crores was not for safety work. 
This included the amount to be spent on replacement of old lever 
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frames by new assets. This was under the head 'Sipallina and 
Safety' and there were hundreds of items under this head." 

He further stated. 

"The Indian Railways do not have any plan to have a uniform 
signalling system . for the whole country. We have not planned that 
yet. There are sections where standard I Interlockin, is there or 
Standard II Interlocking is there. Whenever a section gets con-
gested. we increase the section capacity. We improve the Signalling 
&. Telecommunication system so that we can run more number of 
trains. Thus Rs. 2.595 crores was the total investment that we 
wanted to make on the Signalling Telecommunication &. Safety. 
front to improve our section capacity to replace the old assets with 
new asSets and also on the safety items. tt 

Integrated Plan for SafelY 

16. The Committee desired to know if the Railways bad any Integrated 
Plan for upgradation of signalling system. The representative of Minsitry of 
Railways stated that they bad a conceptual plan on signalling system. 
Integrated Plan for safety as furnished by the Ministry is given in 
Annexure I. The Ministry also stated that most of the works are planned 
for completion within 3 years exceptin, colour light signallin, which would 
continue to progress with electrification at a rate of SOO to 600 route 
kilometer~ per annum and Route Relay Interlockin, whieh would be done 
as and when replacements become due. The Ministry further informed that 
the total amount required for implementation of integrated plan would be 
Rs. 200 cron~s (approx.) and the same would be provided. 

17. Asked if the Integrated Plan was commensurate with tbe corporate 
plnn of Indian Railways for 1985-2000 or that had become infruetuous. the 
Member (Electrical) stated: 

"We had the distribution for Rs. 2,595 crores whieh we haveaiven 
to you. Then only Rs. 67S crores were allocated. We did not 
distribute Rs. 675 crores aecordinl to the four major heads which 
we have given for Rs. 2S9S crores. What was the immediate 
'requirement for the Eighth Plan was immediately worked out. It 
was found out that it was in order of Rs. 1500 crores postponin, 
some items which could be conveniently postponed." 
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Bud,'tary al/ocat;on lor S & T 
18. The budgetary allocation and actual expenditure on S &: T and 

percentage expenditure to total plan expenditure during the last 5 yean are 
as follows: 

Year 

1991-92 
1992-93 
1993-94 
1994-95 
1995-96 

Budget 
Estimate 

150.38 
165.64 
226.78 

275 

Revised Actual 
Estimate 

133.82 
150.24 153.03 
162.99 156.72 
177.03 175.00 

(Ra. in erores) 

Total Perccn-
Plan tage 

expenditure expendi-
ture 

on S &. T 
to total 

expendi-
ture 

3889.96 3.44 
5136.68 2.fT! 
5004.43 3.13 
5205.00 3.36 
5250.00 5.23 

(provisional ) 

19. The Budget Estimates for 1994-95 were Ri. 227 crores which was 
revised downwards to Rs. 177 crores. The Ministry explained the reduction 
of Rs. 50 crores as mainly on account of freezing of telecom works. The 
Department of TelecGmmunication had told them they would provide tbe 
communication and thcy need not spend on it. Some amount was also 
surrendered on account of delay in manning some unmanned crossings. 

20. The Ministry furnished copies of their correspondence with Depart-
ment of Telecommunication (DoT) in this regard. The Chairman DoT 
(Shri Villul) in Ii communication to Chairman, Railway Board stated 
;I1(( .. '[-;llia in his letter dated 24 August. 1994 as under: 

"We agree in principle that it will be possible for the DoT to meet 
the communication requirements of the Railways especially in 
terms of optic fibre networks. The costs incurred by the DoT in 
providing thesc services will have to be appropriately recoverd by 
way of hire charges from the Railways. We are happy that 
Rnilwuys ure once becoming the major customer of the DoT." 

However. in a letter dated 9 December. 1994 from Member (Services) 
DoT to Member (Electrical). Railway Board it has been stated: 

"The Statement made by Shri Vittal that it wiD be possible for the 
DoT to meet the communication requirements of the Railway. was 
only an in-principle agreement, especially in terms of optic fibre 
network. That cannot be taken as a firm commitment that the DoT 
will, in future, meet all communication requirements of the 
Railways." 

21. It is seen from the correspondence exchanged between Department 
of Telecommunication and the Ministry of Railways tbat DoT's earlier 
indication of taking communication requiremonts of Railways was subae-
quently withdrawn. 
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When this fact was pointed out to the Ministry of Railways, they Itated 
in a written note: 

"Immediately those tcleeom works which have been kept pendina 
have been defrozen. Sufficient funds have_ been provided for 
progress of these works in 1995-96 and are again expected to be 
provided in 1996-97. The time loss on this account, howe\ter 
ca"not be made up." 

22. On the query of the Committee if any reprioritisation of work items 
was done after the reduction, the Ministry stated: 

"No reprioritisation was done. The overall plan size was reduced 
from Rs. 6500 crores to Rs. 6250 crores due to non-availability of 
resources. According to this. 50 crore formed part of the reduc-
tion." 

In.tf(IlIat;o/l of Stlfety Devices 

(i) Interlocking 

23. To guard against the possibility of conflicting train movements, it is 
a universal practice to interlock signals with points. By March 1995 out of 
6197 block stations, 5567 had been interlocked. 

Thc following systems of interlocking are in use in Indian Railways: 
24. Panel Interlocking: In Panel interlocking, the operation of signals 

and points at stations is centralized and conk'olled from a panel installed in 
Station Master's Room. The panel intcrloc~king has so far been provided 
on 1396 stations in the trunk routes and mainlines, as on 31.3.95. 

Year-wise figures of installation of panel interlocking is as below: 

1990-91 
1991-92 
1992-93 
1993-94 
1994-95 

58 
197 
54 
43 
87 

25. Th~ Railway Reforms Committee (1983) has. recommended that 
replacement of existing two cabin mechanized signalling on trunk routes 
and main lines whenever . due, should be done by panel interlocking. 

26. Thc representative of IRST A in this regard stated: 
.. At present, at 3102 stations inter-Iockina equipment are overdue 
for replacement. It has a life of maximum 25 years. There are 1710 
equipment which are between 2S years and 30 years old. These 
equipment should be replaced as far as possible. When they are 
being replaced paoel interlocking should be proviG'ed. The perceo-
tage of overaged equipment comes to more tban 60 percent." 
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27. Route Relay Interlocking: At important junction stations and 
lerminilis. where a large number of trains are dealt with, control of 
movement is spre~d. over a wide area and a large number of officials are 
associated with the movement of a train. Route relay interlocking by 
replacing several cabins by single cabin. aims at abolition of dispersal of 
control among the various officials. 

As on Mnrch 1995. 166 stations have beCIa 'Provided with route relay 
interlocking. 

28. Railway Reforms Committee in their report had recommended that 
Route Relay Interlocking should be provided for all junction stations! 
terminals. on trunk routes and important main linea. 

29. Centralized Traffic Control (CTC): In CTC control the movements 
over 11 whole section is centralized at one focal point. 

The Railwuy Reforms Committee had recommended that the Railways 
should go in for installation of computer aided erc for suburban sections 
serving the four metropolitan cities which are subjected to heavy density/ 
high speed traffic. 
(ii) Track circl/iting 

30. Track circuiting is an important UCVlce to aetocI preacnce or train or 
vehicle in a section of railway track. Various Enquiry Committees viz. 
Kunzru Committee in 1962, WaRehoo Committee in 1968 and Sikri 
Committee in 1978 recommended the installation of trae~irCUiting on aU 
trunk routes nnd main lines. The Railway Reform Commit e.e in 1983 also 
recommended that track circuiting be provided by 31.3.90 at aU the trunk 
routes und mainlines and at important junctions and st ionl on branch 
lines. it bcing essential in the interest of safety. R C had further 
recommended that track circuiting of lines should not te confined oaly 
between fouling marks but should also extend upto blott section limits. 

31. The Ministry of Railways have given the overall position of track 
circuiling as follows: 

Total number of stations interlocked 
as on 31.3.1995 
Fouling "Mark to Fouling Mark Track circuiting 
on run I hrough lines 
Percentage of total number of stations 
Fouling Mark to Fouling Mark Track circuiting 
in Loop' Lines 
Percentage of total number of stations 
Fouling Mark to Block Section Limit 
Track Circuiting 
hrccntngc of total number of stations 

5567 Nos. 

2866 Stations 
51%. 

1271 $tatioDl 
22.8% 

1285 'Stadoaa 
23% 
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32. The Committee enquired the reason. for not providillJ complete 
track circuiting IlS has been recommended by various Committee. from 
time to time, the Member (Electrical) durina the evidence stated: 

,"The development of concrete sleepers for points wu a major 
problem which we could do only three yean 110. It wu very 
e~sential to do track eireuitins from foulins mark to block lection 
limit. Seeing the 6ffect of such mistakee which have happened, we 
have decided that we shall provide track circuitina from foulina 
murk to Block Section limit excluding point zone. This ltep we are 
taking a~,!'l interim measure. So, we have already taken a decision 
in this rcgdfd." 

33. The Ministry of Railways' action plan for complete track circuiting is 
as under: 

(i) FM to FM is proposed to be provided on run through lines on 
3228 stations in all the trunk routes and Main lines. 

(ii) FM to BSL is to be provided only at 1964 stations in all trunk 
routes and important main lines. 

(iii) FM to FM on loop lines is proposed to be provided at 1310 stations 
on those stations with Panel Interlocking. 

34. As regards implementation of Action Plan the Ministry have stated 
a.c; under: 

S. Nomenc/:Ilure No. of No. of No. of PI.nm ... Completion 
No. Stations Stations St.tions for 1996-97 

involved .Iready Remaininl 1995-96 
completed 

I. FM 10 PM 3228 2866 362 146 216 
2. FM 10 SSL 1964 1285 679- 275 404 
3. Other looplines 1310 1271 39 17 22 

- In view of shortage of point lleepen tbae .... propoted to be iauDecliately provided 
e~inl 'he point ;tone. The poirit·r.oM will .110 be coverad later. 
35'. The Mcmbcr (Electrical) durina evidence informed the Committee 

thatollt fo 5567 stations that were totalling inter·linked, 3228 ltations (i.e. 
60%) on trunk routes and mainlines would be cov~rcd under ttack 
circuiting from fouling mark to fouling mark. 

Asked by what date Railway proposed to provide this device at all the 
5561 Sl8tioni, the Member (Electrical) stated that 'the prescnt traffic levels 
at the rest· of stations was not ,,:ery heavy and 50, they have not yet 
considercd provisions of track circuiting in those linel." 

36. In this connection, tile Confederation of Sianalling and Telecom 
OrganittRtion ha!l in a note stated as under: 

"Track circuit is essential for safe operation and hu been accepted 
as c!lsential safety device in all developed Railway systems of the 



9 

world. In India only limited Dum~r of ltatiODJ would qualify for 
complete track circuiting. At times Itatioaa were provided with 
track circuits on the main berthing Lines leaving pBI1l of the Main 
Line and other running line, exposed to the danaer of accidents of 
the nature that recently occurred on Northern Railway claiming 
hundreds of innocent lives. Had complete track circuits been 
provided through the ,tationl in~ludi... portions between fouling 
mark to advanced starter of the station, these could have been 
avoided. Carrying out worbof these nature in bits and pieces, 
apart from beina ineffective, is also economically and operationally 
injurious. A complete track circuiting work can be executed in 
much less cost with leut disturbance to operations and would at 
the some time Jive unfailing protection." 

37. The Commission of Railway Safety have also given top priority to 
the installation of track circuiting and have recommended speedy installa-
tion of the device many times. The Commission were of the view that the 
recent colli.llion between Purshottllm Expreu and Kalindi Expreu at 
Fcro18bnd on 20th August 1995 could have been avoided if the Commis-
sion's recommendation regarding track circuiting given from time to time 
had been followed by Railways. 

(iii) Axle C(J/m'~rs 

38. Axle counters arc electronic devices employed for detecting presence 
of a vehicle in 11 defined length of railway track. Apart from their many 
other uses, axle counters arc also utilized as a substitute for conventional 
track circuiting. Unlike conventional .track circuiting, axle counter do not 
dcpend on the bulk usc of wooden/concrete sleepers. And in view of the 
continuing shortage of wooden sleepers and the unsuitability of present 
design of concrete sleeper for unrestricted use in track circuiting, the 
Railwny Rcform Committee had recommended the instanation of axle 
CQuntcrs in licu of the conventional track circuiting in a bi, way. 

39. Asked about the progress made in installation of the devices, the 
rcprcscntlltivc of Ministry of Railways during evidence stated: 

"The major problcm with the axle counter is thAt we have just 
reached the stale of perfecting, the design. The performance of 
axle countcr hu not becn ~p to the mark." 

40. In a subsequent notc the Ministry have stated, 

"1150 of axle counccrs have been provided as on 31..3.1Q9S. 

Axle counter is coltlier thaan ordinarY track circuit. Therefore its 
pro~ision win be dependent upon circumstanccs where provision of 
standard traCk circuit is technically inferior" Its provisions, is 
thcrefore, decided upon local conditions on case to case basis and 
will bc done accordingly." 
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~, A,uilillr), Warning System (A WS) 

fJ. It is a system of giving visual and audible warning to the driver 
JHlrdjAg the stop signal ahead and automatic application of brakes in 
case driver fail~ to acknowledge the warning within a specific time. 

A WS exists on the entire system of the Japanese National Railways. 
In Germany, this system is provided on all sections having speed 
higber than 100 Km.lhr. On the British Railways, provision of AWS' is 
mandatory on lines having speed of 120 Km.lhr. or morc, whereas in 
US AWS is provided on lines having maximum permissible speed of 
over 130 Km.lhr .• 

42. The Railway Reforms Committee (1983) recommended to provide 
A WS at all Suburban sections as also other sections having maximum 
speed of 120 Km.lhr. or over but the same has been installed at only 
313 Kms. on busy suburban section of Bombay. During the evidence 
the Ministry Qf Railways, it was stated thaI this device was not instal-
led due to large scale theft of track magnets. 

43. When asked if there was any possibility of providing a substitute 
for track magnets and whether the private sector had been involved in 
it, the Ministry in a note to the Committee stated, 

.. As clarified earlier A WS has bced provided on sub.uban sec-
tion of Western Railway on 313.62 Kms. We have also been 
trying to develop systems which arc much less theft prone but 
the industry had not so far come up with a satisfactory solu-
tion. 
We nrc again getting in touch with the industry." 

44. The Commission of Railway Safety bas also time and again 
recommendcd for installatton of A WS in all suburban sections. The 
Commission in a note furnIShed to the Committee has referred to two 
accidents that has taken place due to non-implementation of their 
recommendations for provision of A WS Magnets in D.C. Electric 
Locomotive in Central Railway suburban systems. 

(n) An accident took place on 20."5.94 on Bombay suburban section 
uf Cetltral Railway when the driver of 8001 Dn Bombay How-
rah mail failed to observe thc "red" aspect of a signal ahead 
and caused a collision with 6063 On Oadar-Madras Chennai 
Exp. and in the process collided with an EMU local at 
Matungu station. It was suggeste<1 ,J Commission. _ Railway 
Safety/Central Circle during the inquiry that had the OC~"
tric locomotive hauling 8001 Dn been fitted with A WS (Adim-
ory Warninl Syslcm), the collision cO-W hllVe been averted. 
The Zonal Railway Administration have not accepted the above 
recommendation. The Chief Commissioner of Railway Safety in 
lli.~ "Nol~" hod litrongly upheld the view ·of CRSlCentral 
Cirole. 
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(b) On 10.11.95 un electric light engine collided with the rear of 1069 
On Bombay VT-Allahabad Tulsi Express whicb wu stationary at a 
signal :ahead. The prima facie cause (inquiry is still in proaress by 
the Central Railway Administration) appear to be the ignoring of a 
"red" signal by the driver of light electric engine. This accident 
could have been easily averted had the earlier recommendation of 
CRSlCcntral Circle been uccepted and implemented viz. fitment of 
A WS magnets in DC electric/diesel engines plying on Bombay 
suburban section. 

(v) Trnin Radio Communication System 

45. Train Radio Communication provided in thc driver's cabin can be 
used to rorewarn the driver about obstruction. if any, on Cl.e track. This 
system CIHlblcs the driver to be in constant communication with control 
and St:ation Master. Thus thc drivcr is able to scek guidance and also 
inform about any dangerous condition while he is on run. 

46. During evidence. Member (Electrical) stated. 
"We arc trying to develop communication system between guard 
Hnd driver and the control room. We had provided for this 
cquipmcnt in about 1000 km. between Durg-Nagpur, Nagpur-Itarsi 
and Itursi-Bhusawal with optic fibre. But our expericncc has not 
been happy. We are thinking of taking it up. at the national level." 

He also informed the Committee: 
"We have got a substitute also. We provided one tclceom socket at 
a di~tancc of cvcry onc k.m. on the track and wc havc given 
emergency telephone instrument to the driver. Sinee a multiple 
system wall there. we requested Bharat Electronics to come up 
wilh un radio communication system between the train & station. 
Wc havc tried .his equipment in South Eastcrn Railways and the 
re~lIlt is vety good. 
For mobile train radio communication. we are thinking of having 
direct linc of control. othcrwisc ;1 cannot be effective. However, 
we found .hat this system is very effective. This provides radio 
communication to the Driver and Guard of each ,ltain so fhat in 
l'l~e of emergency. the GuardlDriver can talk to each othcr and 
i11~0 10 the nearest stalion. It will also have an SOS provision by 
which distrcs." signals can be picked up. by other trains within a 
runge of 5 knts. It has been able to communicate upto 95 per cent. 
So.. in our opinion. this syslem is very useful. We are planning to 
introduce this system all over the country." 

(vi) Tra;" Jtctllnteti Warning System 

- 47. This is being devcloped specially for unmanned levcl crossings. 
When the train is at a distancc-of 2 Kms. away while approaching a level 
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crossing, it will actuate a device which will trigger an audio visual alarm at 
the level cros.o;ing. 

48. In view of the increase in the number of unmanned level cr9SSings, 
there 'is an urgent need to install the train actuated war· 
ning system. The Ministry of Railways during the evidence stated that they 
were trying to develop 'it for the last 10 years with DO satisfactory results. 
However, the Confederation of S&T Engineering Organization stated 
during evidence that they were in a position to supply this device to the 
Railways with best results. 

49. The Committee enquired from the Ministry of Railways, if they had 
approa~hcd private sector units for dcvelopmentslinstallation of these 
devices, the Ministry in a written note stated: 

"Yes. But only Ws BEL, Bangalore has developed a train 
actuated ~udio visual warning system for unmanned level crossing 
gntcs, Two prototypes manufactured by Ws BEL have been 
installed at the level crossing gates ncar Bangalore. So iar, it has 
worked satisfactorily. The system will be installed progressively on 
con1plction of trials and tuning the system as found necessary for 
satisfllctory performance." 

Sa/elY Perforlllance 

50. The number of train accidents on Indian Railways since 
1990·91 has been as follows: 

Train Accident on Indian' .Railway 

Number of Accidents 

Year Col- Derail· Level Fire Total Movement Incidence of 
Ii. illns ments X·ing.~ in of train accidents 

trnins traffic i.e. per million 
train kms. train kms. 
run 
(in Millions) 

1990-91 41 446 36 9 532 617.1 0.86 
1991·92 30 4« 47 ,9 530 629.2 0.84 
1992·93 50 414 51 9 52A 632.3 0.83 
1993-94 50 401 66 3 520 634.2 0.82 
hk·9S 35 388 73 5 'lOt 641.9 0.78 
1995-96 3 48 6 1 58 
(April.Ma,y) 
1994-95 11 54- II 76 
(APril.Mag> 

~1. Ac(.'Ur. , H> Ministry of Railways the incidence of accidents per 
million tra • . iJoD1cters which is the universally adopted safety indicator 
has CQme down from 0.86 In 1990·91 to 0.78 in 1994*95. 
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However during the evidence. the Member (Traffic) admitted that 
there was a lot of scope for improvement and they wcre working 
towards that because they wanted to eliminatc it altogcther. Hc statcd. 

"Infnct when we givc targets to the Railways, safety is one item 
whcn we say that nil accidents should be the target." 

52. An analysis of accidents shows that 81 % of the accidcnts have 
taken place due to derailments, 14% due to colijsion aDd remaining due 
to fire accidents, sabotage etc. 

53. Giving Railway-wise Dumber of derailments occurred 00 various 
Railways in 1994-95, the Ministry furllishcd the following information: 

Central Railway ~ 

Eastern -28 
Northern -54 
North Eastern -16 
North East Frontier -49 
Southern -31 
South Central -39 
South Eastern -84 
Western -41 

-388 

54. Asked the reasons of abnormal number of derailments in South 
Eustcl'I1 Railwuy. the Ministry stated: 

"South Eastern Railway handles considerable proportion of the 
entire freight traffic on the Indian Railways. The terrain, grades 
curves on this system and more intensive utilisation of assets 
Icads to more vigorous interaction between rail and the wheel. 
In addition. the activities of the saboteurs led to a spurt in 
dcrailment. .. 

~~. Asked IIbout the concrete action taken to avoid derailments in 
derailment prone areas, the Ministry in their written note stated as 
under: 

"Railways have been asked inter-alia to formulate an Action 
Plnn taking into consideration the following aspects: 
1. Completion of 'Zero missing fitting ganp and maintenante 

of such status. 
2. Training in the knowhow and maintenance of long welded 

ralls. 
3. Imlpcction of track. on foot at various levels. 
4. Elimination of fllhplated jaints to be taken up as a milaion 

on a route by routc basis. 
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5. Maintenunce of proper track geometry based on track record-
ings <lnd adequate maintenance of track in the yards and 
provision of requisitc standard of track on loop lines. 

6. Propcr maintenance of work sites and adequate follow-up action 
in cases involving dip lorries/material trollica. 

7. Dealing. sternly with absenteeism in gangs. 
,. 

In addition, the following stcps have been/arc being taken to 
bring down the incidence of derailments on Indian Railways: 

(i) Track circuiting, puncl interlocking and axle counters have 
been/arc being provided·on important routes. 

(ii) Carriage and wagon examination of rolling stock bu been 
strengthened and rationalized. 

(iii) Special attention is being given to brake gear, roller bearing 
and bogie frame repairs during POHIROH. 

(iv) To prcvent cases of eold breakage, all ROH depots have 
been c'Iuippcd with ultrasonic tcsting equipment for timely 
detection of cases of Haws developing in tbe axles. 

(v) Safety drives are launched pcriodically and staff fond wanting 
are educated and taken up. 

As regards broad causes of conscquential train accidents in Indian 
Railways during 1990-91 to 1994-95 the Ministry had informed as follows: 
BrOQd CUIL'lU of Con.sequenliuJ Train uccidents on IndilUl Railways during 

/990-9/ to /994-95 

S.Nn. amad Causes \l(1-1J I IJI·92 92-93 9J.!14 !l4-95 
(Provilioaal) 

I. Failure nI Railway Sta" 31M) 384 363 3S1 333 
2. Failure of ~1'IDftI other 42 51 60 72 ., 

thID Railway Slaff 
J. FtHlun 0/ ~uJplW'" 

(a) Rollia. St<d 511 35 33 27 16 
(It) Tmck 24 18 U r7 23 
(c) Electricol 1 
(d) SAT 

4. SatlOla,e 16 14 16 16 • S. Comhinarion of r.:ton 4 I 2 2 1 
6. Incidental 2.S IS 17 I 10 
7. C8UllCl c:ould not be .....,.iIbect 5 5 9 9 4 
lI. Under investiption Z6 

S32 530 524 S20 501 

From the above table it is seen tbat about 80% of train accidents are 
caused by human failure and remaining 20% due to other reuons II is 
evident from the fact that out of 501 train accidents occurred during 
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1~9S, 413 accidents (333 due to failure of Railway Staff and 80 due to 
failure of persons other than Railway Staff) occured due to buman failure. 

51. The Ministry of Railways bave furnisbed tbe following information as 
regards casualities in train accidents: 

Year r.aanaen RailwlY SlIff Othen TOIII 
• Killed Injured KIlled Injured KlUed Injured KlUed lajared 

1991·92 98 451 20 112 III 321 229 l1li4 
1992·93 96 467 46 101 140 2S5 282 823 
1993-94 179 446 20 89 180 370 379 90S 
1994-tS 84 427 19 91 200 158 303 676 

During 1993-94 although the number of accidents has been marginally 
less tban during 1992-93, tbe number of casualities bad shown marked 
increase (379). (n 1994-95 the number of accidents was lower but tbe 
number of casualitiel were more than 300. 

58. After tbe disastrous train accident on 20th August 1995 at 
Ferozabad, the Ministry of Railways have set up a High Level Group on 
Railway Safety on 4 September 1995, to improve the safety standards. 

The terms of reference of the High Level Group are as under:-
(i) To review the .ction taken by the Railways on the recommenda-

tions made by various Committees; 
(ii) To identify factors leading to human error and to suggest ways and 

means of eliminating/reducing human errors; 
(iii) To study safety measures/equipment/technology as adopted by tbe 

Railways of some of the advanced countries and to suggest 
introduction of new Safety measures as also upgradation of the 
existing safety measures in the Indian Railways. 

(iv) To suggest a scheme for maintaining records of those passengers 
who travel on unreserved seats; 

(v) To suggest simplification of procedures in sanctioning of compensa-
tion to the victims of train accidents; and 

(vi) To review and recommend revision of ex-gratia payment to tbe 
injured and to the next of kin of those who lose their lives in train 
accidents. 

Trllining 0/ StilI! 
59. The Wancboo Committee (1968) had observed that as the Railways 

bad introduced/extended the use of modern sophisticated equipment in 
various fields of railway operation viz. signalling, motive power, etc. it was 
imperative that the staff entrusted with responsibility of handling ~peration 
and- maintenance of all such equipment was imparted adequate and 
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intensive training. With technoloaical advancca in the various departments 
and consequent changel in the method of working, updating the skills of 
the personnel of various depanments on a continuous basis becomes a 
necessity. 

The Committee have observed that modem lignalling tcchniquesrcquire 
highly intelligent, tcchnicat\y qualified and thoroughly trained staff for 
handling and for operation of the equipment. 

60. The Runnina Itaff of Railways are given training as under: 

Initial training for Asstt. Driver 

Refresher course for Autt. Drivers 

Refresher course for Driven 

Promotional courses for Asstt. 
DriverslShunterlDrivers 

One year inclusive of foot plate 
training. 
Once in 5 years for 2 weeks 
duration. 
Once in 3 years for 2-4 weeks 
duration. 
12 weeks duration with foot 
plate training. learning road and 
loco handling. 

61. The Ministry have informed that all supervisors arc also subjected to 
initial training in which safety is an integral pan. In addition special 
training modules are framed for accident prevention and safety for senior 
supervisors of Mechanical, Signal, Engineering. Electrical and Traffic 
Dept., Drivers. Guards and Loco Inspectors. 

62. As regards the evaluation of performance of the trainees after 
training the Ministry informed the Committee that feedback was received 
from them, when meetings of the officers nominated to look after traininl 
activities of various departm~nts were held from time to time, so that the 
existing training techniques and courses may be updated for better 
performance of staff. 

63. The representative of the .Indian Railways Promote Officers' 
Association during the course of his evidence stated that the major cause 
of human failure was lack of technical knowledge among the staff which 
was due to faulty recruitment systems promotion policies and inadequate 
training. He maintained that the available training facilities were not beiDa 
utilized fully. 

Accordina to their UlClSmeat, only 40% of the trainina facilities were 
beiDa utilized. 'I'beIe were DOt more than 15 to 16 persons in _ Institute 
wbcre traiaiD& facility for 40 perIODS cmtcd. He attributed * bllic 
_ for dial WII tIIey did IlOl aft eaoap baiaec resc:rvc posts 
8¥IIiIabIe on Iadiaa a.n...,.. 
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64. The representative further stated during evidence. 

"Adequate number of instructors are also not available. It is a 
sidelined post. Persons who are .RO( able to give result. in the 
operational duties are normally posted to sideline posts." 

65. When the Committee enquired about the number of posts lying 
vacant in Ghaziabad Training School. the Ministry of Railway. informed 
that out of total strength of 19 posts of faculty mQllbers in S & T Training 
Centre. Ghaziabad. 11 posts are filled up and the remaining eight are lying 
vacant. 

66. The Chairman. Railway Board during evidence admitted: 
"Many people are not prepared to come and work in the Training 
Schools. We used to give 30 percent of the basic pay now it has 
come down to 15 perccnt." 

67. When asked to express their views about the training being imparted 
to the Staff of the Indian Railways, the Commission of Railway S.fety in 
their note stated as under: 

"Training given to the Railway staff of various disciplines under the 
Railways is generally of a high quality. However, there are certain areas 
where the Commission feels an improvement will go a long \Yay in 
reducing the number of accidents. A few suggestions are enumerated 
below:-

(i) The prescnt cadres of Assn. Mechanical Engineers and Asstt., 
Electrical Engineers are generally filled up with promoted 
supervisors drawn from maintenance categories (e.g. Asst. 
Electrical Engineers are mostly from traction .supervisors, 
designers etc.). This leaves a void in proper control and 
supervIsIon of running staff. To remedy the situation, 
promotional courses are needed for running staff to enable them 
to come out successful in Group 'B' selections. 

(ii) Instructors in Zonal Training Schools in charge of mech .. 
electrical running staff often do not have the requisite experience 
on "running duties" viz. footplate experience. This leads to 
ineffective training being imparted to trainees. A simulator (akin 
to that installed in Tugh!akabad and Kanpur) is required to be 
installed fOl" proper training in all Zonal Railway Teaining 
Schools. 

(iii) A number of directly recruited Asstt. drivers get into the Drivers' 
seat rather fast i.t. within a few years. Even though there are 
extant instructiollS that they should first work as. shunters for a 
minimum period of two years (to have adequate "hands on"' 
training), very often it is observed they are put on drivers' duties 
even without completing the above stipulation. There is a need 
for ensuring that Asstt. drivers should work as shunters for 2 
years failing whieh at least they should be properly trained to 
handle heavy freight trains. by a suitable intensive course. 
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(iv) For way-sidc Itations, both the Guards and Drivers ant 
required to certify the brake "power of a train for funher 
movement. Unless the Guard is properly trained in the 
technical upec:tl of air and ~uum braked stock, it would not 
be possible for him to uscss the' adequacy of the' available 
brake power of the train. It is, therefore,_ necessary that the 
Guards Ihould be given proper technical training. 

(v) The category of, Train Examiners is filled up either by Dirtct 
Recruitment or by Intermediate apprentices or by normal 
departmental promotions. While the training given to the first 
two catelories is considered adequate, the training to the 3rd 
catelory viz. promotees needs to be reviewed. 
TbiJ is due to their induction being from multivarious 
caIClorics luch as aafaiwala, khalasi, helpers etc." 

68. In this connection the representative of S &: T Staff Association 
during evidcnee Itated: 

"In the cadre of Signalling &: Telecommunication maintenance the 
Ministry of Railways bave accepted that highly qualified people 
are neceaaary. They have incrcaacd the qualification for the 
recruitment of staff but they are not being given proper scales. 
Proper people are not coming. Thus. these people are stagnating 
for mootba and yean." 
He further stated, 
"Moat of the pointamen are illiterate persons. The qualification 
for promotion to the post of IWitcbdran is tbat he should be in a 
position to read and write. He. is promoted without that 
qualification. He hu been entrusted the responsibility of granting 
line clear, which is normally given to the station master." 

69. The representative from Indian Railway S & T Association during 
evidence funher Itated: 

"In this modem ale of technology we are purely depending on 
the alertness of the driver, the Cabin Man and the Station 
Master. I would say that sometimes we are depending on one 
person only. We are actuaU~ putting the lives of so many 
~JCn at their dispoial. We limply say that they are 
respOnsible. Infact, there are so many technical updating where 
block lock is required." , 

• 70. In reply to a queltion why only class III & IV employees were 
beld rc;sponsible for buman failure in case of accidents and_QQ.t . higher 
officen, the Memben (Traffic) stated wherever specific responsibility 
wa fIXed, action wa taken only against him. Whenever there was a 
system failure, action was taken a,ainst" the higher level officers. 
Duty 'Hours of Loco Running Staff 

71. The Indian Railway Loco Running Staff Association during their 
evidenCe stated that drivers were compelled to work for more than 
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10 hrs. despite the agreement with the loco running staff that the duty 
hours should be limited to 10 hours. 

With regard to the duty hours, the Member (Traffic) stated during 
evidence: 

"About 10 to 15 percent cases are there when the duty exceed 
10 hours and we are always striving to bring that down." . 

72. Asked about the difficulties in limiting the duty hours to 10 hours, 
the Member (Traffic) stated: 

"Sometimes there are reasons beyond the control of Railways. At 
that time, it is not possible to bring the duty hours down to 
10 hours. In that situation, the running of trains will become 
difficult and the wages of the drivers will also come down. Apart 
from their salary I they get allowance for running kilometers also. 
Secondly, the traffic clearance will suffer and there will be 
congestion. We have to keep a balance between the running of the 
drivers and the running of the train." 

73. On being pointed out that there were a large number of vacancies 
which were not being filled up, the Member (Traffic) stated that the 
Railways had never imposed a ban on the increase of the running staff. 

However, the All India Loco Running Staff Association stated during 
evidence that there were 30% vacancies in loco running staff including 
trainee reserve posts. 
Safety Standards being Lowered 

74. The Indian Railway Promotee Officers' Association during their 
evidence stated that earlier every goods train used to be examined after 
about every 400 Kms. Now this limit has been raised to 800 Kms. or 
1000 Kms. or even 1200 Kms. in some cases. Now very recently a decision. 
has been taken that a goods train will only be examined 'end too end'. 
This decision was taken by a Committee consisting of 3 Members and this 
matter has not been referred to RDSO for their concurrence. This matter 
has also been referred to by Commission of Railway Safety in their note to 
the Committee. 

Commi.uion 0/ Railway Safety 

75. The Commission on Railway Safety directs and adviGCs the Railway 
Administration through its regulatory, inspectorial and investigatory rolea, 
thereby ensuring that adequate measures are taken in regard to safety of 
train operation and soundness of railway construction. The- Com~ission of 
Railway Safety is headed by Chief Commissio'ner of Railwll)' Safety and 

. works under the Ministry of Civil Aviation independcntiy ~f Ministry of 
Railways. The duties of Commissioner are laid down in the Railway Act 
1289 as under: 

(8) inspect any railway with a view to determine whether it is fit, to be 
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opened for the public carriage of passengers and report thereon to'" 
the Central Government as required by or under this Act; 

(b) make such periodical or other iASpection of any railway or of any 
rollin& stock used thereon as the Central Government may direct; 

(c) make an inquiry under this Act into the cause of any accident on a 
railway; and . 

(d) discharge such other duties as are conferred on him by or under this 
Act. 

76. In addition to Chief Commissioners of Railway Safety, the 
Commission has 10 Commissioners of Railway Safety one for each zone & 
one for Calcutta Metro Railway. The Chief Commissioner is of the rank of 
the Special Secretary to the Government of India and other Commissioners 
are of the rank of Additional Secretaries to the Government of India. 
They are supported by Deputy Commissioners which arc on deputatioll 
from different services of the Railways. 

During evidence the Chief Commissioner of. Railway Safety informed the 
Committee that the Commissioners were required to interact with General 
Managers of Zonal Railways and he interacted with members of the 
Railway Board. He however, suggested that to have effective interaction 
the status of Commissioners should be af par with that of General 
Managers of Zonal Railways and the Status Df the Chief Commissioner at 
par with the Members of the Railway Board. 

77. To a query of the Committee, the Chief Commissioner of Railway 
Safety (CCRS) stated that their recommendations were not mandatory but 
most of them about 90% were acccpted. He admitted that even if 5"10 were 
not accepted that meant the Railways were running the system ignoring 
,.eir objections. 

I In reply to I!nother query about action taken by the Commission on the 
CUes where-their recommendations were not accepted, the Commissioner 
stated: 

"When they do not accept our recommendation. they have to give 
some reasoning and if we feel that some of the recommendations 
are very important, then we raise them in our Annual Report." 

78. The Chief Commissioner of Railway Safety also informed the 
Committee that all the reports of the Commission were confidential 
because there was an internal noting of the Law Ministry. They should not 
be used by any person for a court case or any other purpose. 
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79. The Committee enquired on the analysis made by Commission of 
Railway Safety on acceptance and implementation of their 
recommendations by Railways for Safety Measures and Maintenance of 
Assets, the Commission furnished the following information: 

"An analysis of those issues, appearing in the Annual Report, which the 
Commission has not been able to resolve with-the Railways from 1980-81 
to 1993-94, has been made under the following categories: 

Category DelCrlption 

A. Those safety recommendations accepted by the 
Railways but implementation is slow 

B. Those safety recommendations accepted by the 
Railways but not implemented 

C. Those safety recommendations not accepted by 
the Railways with reasons on which the 
Commission has reservation 

D. Those maintenance recommendations accepted 
by the Railways but not implemented 

E. Those maintenance recommendations not 
accepted by the Railways with reasons on which 
the Commission has reservation 

TOTAL 

No. or times 
appearin& 

17 

2 

12 

1 

1 

32" 

Short details of the 32 cases are given in the Annexure U. 
Safety of New Works 

80. The Railways as a part of developmental programme arc constantly 
engaged in new works e.g. opening of new lines, doubling, gauge 
conversion etc. All these new works are to be certified safe by the 
Commission of Railway Safety. 

The Chief Commissioner of Railway Safety stated during the evidence 
that after the Railways completed the new work they approached them 
before opening to the general traffic. They do not come in at the stage of 
construction or planning. 

81. When enquired about the extent of acceptance of their 
recommendations on a new works by the Railways the Commission 
informed the Committee th,t about 90% of the recommendations were 
accepted by the Railways. The Committee were also informed that there 
had been instances where the recommendations had not been accepted and 
the 'new works' were opened. 

On being asked to give instances where new works had been opened 
despite objections from the Commission, the Commission in a note stated 
as under: 

At the outset, it is clarified that the term new works is deemed to 
include cases where the Railways have applied to the Commission 
for recommendation/sanction. As already informed to the Hon'ble 
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Standing Committee, there have been few instances where the 
recommendations have not been accepted; some of which are given 
below:-

1. Speed restriction on unmanned level crosslnls with 
restricted vlsibiUty. 
The India'n Railways Permanent Way Manual (IRPWM) 
imposes a certain responsibility on the Railway to observe 
reduction in speeds of trains when approaching an 
unmanned level crossing where the visibility distance to the 
road user of an approaching train is inadcquate. This is a 
safety measure imposed in addition to the provisions of the 
Motor Vehicles Act (according to which the driver of the 
road vehicle is fully responsible for the safety of his vehicle 
when passing over the railway track at an unmanned level 
crossing). A gauge converted line was cleared by 
Commissioner of Railway Safety with suitable speed 
restrictions on visibility considerations at unmanned level 
crossings on the basis of the Zonal Railways arplication. 
After conversion however, in May' 1995, the Zonal 
Railway approached the Railway Board and got their 
approval for totally relaxing such speed restrictio~s. This 
was objected to by the Commission of Railway Safety since 
it was felt that safety was being compromised in the 
interests of speeding up the trains. 

The reason given by the Railway Board is that while 
negotiating unmanned level crossings in the face of an 
approaching. train, a road user's Adrenaline secretion gets 
increased resulting in increased mobility. The Commission 
has not been able to appreciate this point of view. 

2. ReduetJon or water ways in bridles In laule coverslon projects. 
There are elaborate instructions available in the Indian Railway 
Bridge Rules on 'Free Board' and 'Vertical Clearance' in 
connection with the design of water way of bridges. In a particular 
gauge conversion project the Railway Board had. given instructions 
that the above provision need not be adhered to in gauge 
conversion projects since in many cases it would involve heavy 
regarding of the existing alignment of track. As such the existing 
water-ways which were originally for M.G. have been retained for 
the B.G. System. In some cases, the water way has been reduced 
by inserting pipes or box culverts or jacketing within the existing 
opening. This has been mainly done to reduce the cost of re-
constructioo of bridges in gauge conversion projects. 
The comllrissiOn had been objecting to such a short-sighted 
aPl?roach while opening the gaUJe conversion projects, but the 
Railway Board had Jiven inatruc::tion ovcr-rulina the CommiuiOO'1 
views. 
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3. introduction of EMU ltock OD lCakurpchl chord I .. la SeaIdah 
Division of Eastem Railway. . 
Owing to heavy infringement, the Commission did not recommend 
·the introduction of 12 ft. wide.EMU stock on this chord line in 
June '83. The view point of the CommiS:iion was over ruled by tbe 
Railway Board and the Railway Board sanctioned the running at a 
speed of 30 kmph for a period of two years with the stipulation that 
the Railway should remove the iofrinaement within that time. 
The infringement has not been removed till date. 

4. introduction of AC 3-der coach. on the indian Ranw.y •• 
To meet the growina demands of passengers, the Indian Railway 
have introduced AC 3 tier coach in lieu of AC chair car in 
Rajdhani trains from 1994. Since the design of the above coach 
involves certain basic modifications to the existing standard ICF 
coao~. it constituted a new rolling stock as per extant. provision 
under the Indian Railways Act. The Commission had insisted upon 
route-proving trials to be carried out OD the above coach on the 
routes on which it was proposed to be introduced, as per extant 
policy decision of the Railway Board. However, the commission's 
view was over-ruled and tbe coach was introduced for service by 
the Railway Board. 

S. Railway's proposal of September '94 to increase the speed of 
Poorva/Magadb Express between Ghaziabad and Mughalsarai from 
110 to 120 kmph was not recommended by the Commission listing 
out numerious deficiencies in the signalling devices. working of 
level crossings, tres passing, maintenance of coaches etc. Railway 
Board over-ruled the above observations and sanctioned the 
. increase of speed ., .. 

6. Introduction of Push·PuD system of train operallOn. 
The Commission had objected to the introduction of push pull train 
operation by modification of existing general service coach~ and 
allowing passengers to occupy areas which are at present 
earmarked for toilets. These areas are highly vulnerable to 
extensive damages in case of collision. It would be appreciated tbat 
the above areas in a normal coacb form' part of anti telescopic 
arrangement which acts·as an effective absorbent to redUce 
damages due to collission forces. thereby saving buman livei. 
Since the driving cabs bave been modified from the existing general 
service coaches, it was the considered opinion of the commission 
that this constituted a change in type and design of tbat coach and 
attracted tbe provisions of section 27 of the Railway Act 1989 and 
required specific Central Government's approval before 
introduction. Thil bu not been taken but the lOrvic:elo.J)ave beoD 
introduced. 
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7. SubJectlnl passenlen for Journeys upto 4 hours without the facilities 
or toilets. 

It has been the considered opinion of the Commission that it is not 
proper to subject passengers to journeys upto four hours without 
the facilities of tc.i1ets. This aspect has been repeatedly brought to 
the notice of the Railway Board while extending EMU services in 
the metropolitan towns. In spite of the objections of the 
Commission, this bas been implemented. 

Glluge Conversion Works 

82. There have been massive gauge conversion in the country during the 
last 3 yean. Some 4800 Kms. of MG has been converted to BG in 3 years. 
With gauge conversion there needs to be upgradation of safety system. The 
Standing Committee in their Third Report on Gauge Conversion had 
brought out some of the areas where safety norms were not being followed 
by Railways. 

83. In the conference of Commissioner's of Railway Safety held at 
Lucknow on 5.11.93, the Commissioner of Railway safety in a note has 
stated that 'the unprecedented rapid pace at which gauge conversion 
projects are being executed in Indian Railways at present has inevitably led 
to lowering of quality of construction and standards of safety. Long term 
needs of .;tety are being compromised with, and as a result many of the 
recently converted BG sections may become hazardous to safety within the 
near future.' 

He enumerated that the following areas where such compromises had 
been effected: 

1. Formation 
2. Ballasting 
3. Track Lining 
4. Welding of rail joints 
5. Bridge structures 
6. Waterways of bridges 

. 7. Loading standards of bridges 
8. Station yards 
9. Signalling & Interlocking 

The Commissioner has further pointed out the procedures adopted in 
the projects currently under execution are generally in conformity with a 
fresh set of guidelines given in a number of letters issued by the Railway 
Board during the period from January, 1992 to May, 1992 which goes 
contrary to Safety norms which are as follows: 

utmost economy is to be effected in the gauge conversion 
projects. 
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gnuge conversion arc to be primarily treated as replacement of 
pcrmunent way. 
plonning is to be for just widening of the gau,e from 3'-3 3f1tY to 
5'-6" Dnd nothing more. 
facilities in yards are to be kept to .the barest minimum. 
Signalling & Telecommunication arc also to be kcpt to the barest 
minimum. 
proposals for rebuilding important bridgcs arc to be reviewed and 
speed restrictions on account of retention of old brid,es arc 
Dceeptable. 
Where cver ballast cushion on the MG Linc is fairly clcar, no 
deep screening need to be done and overhauling should be 
adcquate. 

84. The Committee enquired about the details of observations made by 
thc Commission about gauge conversion. The Commission in their note to 
the Committee has detailed some of the objections by the Commission and 
action taken by Railways thereon. 

It is secn that most of objections of tbe Commissioll (rclating to Non-
completion -1)f ultrasonic testing of rails, re-modcllcd passengcr platforms 
an foot over bridges and earthwork in embankment as per desianed profile 
with required compaction, inadequate banast undcr sleepers and on 
shoulders, usc of combined sleepers for both BG and MG track without 
any cquipmcnls and maintenance' instructions for such non-standard tracks 
etc.) h<lvc been met with imposing speed restruetion till the shortcoming 
arc removed. 

On the Commission's objection on (i) the use of second band rails 
without proper records of the extent of GMT traffic over than prior to 
laying in conversion as it would be difficult to decide on when to take up 
track renewals ot later stage and (ii) failurc of impose speed restriction at 
existing unmanned Icvel crossings on the basis of visibility, no action has 
been hlkcn by thc Railways. 
Mainte"ance 01 TrtlClu 

85. With thc increase in traffic density and the introduction of longer 
heavier trains with increued trailinl loads, the tracks arc subjected to 
more stresses. For smooth flow of traffic the tracks are to be constantly 
renewcd and a constant viail is to be done to detect flaws in tracks etc. 

86. The Commiuee desired to know the number of rail failures occurred 
during the last 10 years. The Ministry informcd as under: 

Year 

1 

1985-86 
1986-87 

No. of rail failure 

2 

9148 (2652) 
7216 (2286) 
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2 

1987·88 6272 (2280) 
1988·89 . 6025 (2264) 
1989·90 6625 (2264) 
1990·91 5713 (2123) 
1991·92 4217 (1864) 
1992·93 3710 (1684) 
1993·94 3680 (1190) 
1994-95 3051 (1108) 

87. Giving route-wise break up of rail failure for 1992-93 and 1993-94, 
the Minimy stated: 

1991-93 

BG A B C D E 
1628 850 SO 499 464 

(980) (476) (7) (94) (57) 

MG Q R S 
113 994 12 

(50) (20) (-) 

1993-94 

BG A B C D E 
1286 658 57 S44 977 

(615) (373) (7) (76) (95) 

MG 0 R S 
83 59 16 

(41) (7) (1) 

(The figures ~hown in brackell are wei failures) 
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88. On an enquiry about the number of failures tbat occurred due to 
over due rcnewul of tracks. the Ministry furnished the following 
information: -

Arcide",:r Oil Indian Railways dw to overaged tracks 

Year Total No. No. or accidents due to overaged 
or trick tracks 

Accidents 

A B C D Other Total 

1990-91 532 53 
1991-92 530 4 15 11 14 44 
1992-93 524 9 15 17 12 51 
1993-94 520 9 10 12 15 46 
1994·95 501 7 10 13 16 46 

89. The Ministry have further informed that as per present objective, it 
is proposed to liquidate renewals of A. Band C routes by the end of VIII 
Plnn while such overdue stretches on 0 and E routes will be liquidated 
only in IX Plan. Efforts will be made to allocate 'adequate funds so that 
those ohjectives lIrc met with. 

90. The Ministry further informed that testing of routes by ultrasonic rail 
dctectors is being curried out on all the routes of Indian Railways. The 
frcquency of this testing ranges from about 2 months to 5 years depending 
upon the traffic density on the particular route. type of rails, age of the 
mils in tcrms of cumulative traffi~ ~arried. ctc. 

In regard 10 muintenance of tracks. the repreSentative of All India Loco 
Running Staff has stated that tracks were not being maintained properly. 
Track mninlcnancc has been given to privatc contractors who are not at all 
expcrienc~d ill Ihe maintenance of tracks because deep screening, packing 
cle. arc involved in that, which required experienced persons. 

Mtli,,'elltlllce of Rolling stock 

91. The Rolling stock of Railways viz. Locomotives, Coaches and 
Wagons need 10 be maintained properly for the safe running of trains. The 
codal life for Rolling stock bas been fixed a~ follows: 

Locomotiws 40 years 
Coaches - 25 years 
Wagdns - 35 years 

92. The Railways also undertake Periodical-Over Haul (POH) of the 
rollins IItock'in Railway workshops. In this regard the Miliistry in a note 
have 5131ed: 

"Railways nave adopted a system of preventive maintenance for 
the rollin, stock. Periodical Ov~r Haul (POH) is undertaken in 

96. AlIkcd if the Commission was satisfied with the maintenance of 
Rollins stock by Railways, the Commission in a note to the Committee 
have stated, 
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major workshops equipped with full facilities and infrastructure. 
Intervals of sueh attentions varies from 9 to 18 months for 
cOllches. 3~ years to 6 years for freight Itack and 6 yean for 
Diesel locomotives. Such per~odicities are based on deaip 
structure and utilization point of view. Besides, whenever 
required. intermediate overhaul of coachinlltock is undenaken 
in bctween consecutive POHs in workshops as in major depots. 
Similarly intensively used freight stock UDdclJOCl routine 
overhaul (ROH) in the depots, periodicity of which varies from 
18 to 24 months. Diesel locomotives underlo strick reaime of 
Maintenances Schedule at their Homing Shcda viz. 3 yearly, 
ycarly, half ycarly, quarterly, monthly. Similarly, Electric 
Locomotives arc given various maintenance schedules varyine 
from monthly schedule to 6 yearly POH schedule." 
A system of ultrasonic testing of axles by means of ultrasonic 
flaw d~ectors have been put into practice at all the major 
workshops. locoshed and ROH depots for freight stock. 

Besides the above schedulclfortnightly schedule for locomotive and 
terminal attention for freight stock/coaches are undertaken for smooth 
operation. 

93. However, during the non-official evidence, tbe Committee were 
informed that 15 % of rolling stock and 10% of goods Itock wu 
running where periodical overhauling was overdue. 

In a subf;equent note to the Committee the Ministry informed that 
an on 31.3.95 there were 2429 overaged Coaches in operation in 
Railways. 

94. Enquired about overased locomotives, coaches & wasoDS in 
operation in Railways, the Ministry have furnished the foUowing 
information: 

Overaged stock (BG) as on 31.3.94 is as under:-
Diesel locos 21 
PCVs 1081 
OCVs 1087 
Wagons 35420.5 

In additi'on. 41 DC Locos are also overaged. 
In a subsequent note to the Committee the Ministry informed that 

as. on 31.3.95 there were 2429 ~eraFd coaches in operation in 
Railways. 

PS. During evidence the Chief Commissioner of Rai1way Sa~ty 
stalcd that overall maintenance of the coaches had lone down. He sa,id 
that the laue had been reflected in their Annual Report. 

The' CCRS allO atated that cbec:king and gettinl the Rolling stoc~ 
wu not his jurisdictioll. He did not have the implementing staff or 
lIuthority. 
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There nrc certain U~ ;;as in maintenance of Rolling Stock on which 
the Commission has considerable reservations. A few cUes of deficiencies 
are cnumernted below: 

1. In an accidcill Inquiry Report on derailment of an express train on 
thc N. Rly. in May '94, the CRS had commented adversely on the 
maintenance practices of passenger coscbes particularly reprding 
record keeping at coaching depot, maintenance of coaching rake, 
variation in wheel diameters. CRS bad rccommeadcd that at the 
primary maintenance depot, actual dimensions of wheel dia, wheel 
glluge, buffer heights etc. should be measured and recorded in the 
register. adequate period should be provided for maintenance of 
conches and duration of POH, size of wheels and other safety-
fittings should be kept with adequate margin to reduce the 
necessity of their changing in sick lines to the extent possible. 

2. While conducting an accident enquiry into a derailment of EMU 
local tniin in Bombay Suburban Scction, the Commissioner of 
Railway Safety, noticed that the hangers and pins of the under-geu 
were found to be of inferior quality which were the cause of the 
dcruilmcnr. The main problems noticed in respect of the above 
items were:-
(a) Material composition of the hangers not upto mark (as 

specified by RDSOILKO). 
(11) RITES's inspcction unsatisfactory, both during and after 

mOlnuf"clure. 
(c) Procurement by Controller of Stores, Central Rly. was tardy, 

leading to severe shortage resulting in Fatigue failure of the 
lIbove vital safety item. 

(d) Materials from approved firms not being procured. 
3. Overaged and dilapidated coaches used for Accident Relief Medical 

Vans (ARME). 
4. Fire instance in an EMU local on C. R1y. in Much '93 brought out 

that fire prevention measures listed out in RDSO's "Code of 
Practice for prevention of fires on EMU stock" (Jan. 1980) had not 
heen fuily implemented on all the coaches. 

5. During investigations· into several passenger train accidents, it has 
been nOliced by the CommillSioners that the wheels of certain coaches 
had developed "biased wear". The Commission had suggested that 
this phenomenon should be studied in depth by RDSOILKO and 
proper remedial meaSUfCl be luken. 

6. It hilS bee .. observed by the Commission that in many cases in EMU 
rakes in Bombay suburban sections emergency lamps come into 

- operation rather late when there is a power shut down. This aspect 
nceds to he taken care of by the Railways. 
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1. In II number of accidents. the Commission bad occasion to point out 
the incfficacy of Alurm Chain apparatus (Aep) both in vacuum 
hmkcd and air braked stock. 

S. During Accident investigations. the Commission bad occasion to 
point out that Primary Maintenance of MaillExp. trains is not being 
carricO out as per pro~dure laid down in the coaching manuals and 
especially in respcct. of the following points:-

(8) No proper record of vital parameters. 
(b) Improper dash pot oiling. 
(c) Vact,um levels below prescribed limits. 
(d) Improper supervision by higher officials. 
(e) I nstructions contained in RDSO's manual C-7103 not being 

followed. 

9. There have been cases on the Indian Railways where trains have 
started rolling down steep grudes in an uncontrolled manner leading 
to serious collisions. While investigating the above accidents. the 
Conllni~~ioneRi have observed that several components of the 
brnking system-such as Distributor Valves etc. arc not functional. 
Non availability of the prescribed Brake power was also a common 
faclor. 

10. CRT wagons which are derailment prone have been the cause of 
!lcvcrnl serious accidents on Indian Railways. Even though ROSOl 
LKO had suggested certain improvement in the under-gear. the 
Commission has observed during investigations that such a 
modification has not been carried out in many CRT wagons still 
playing on the Indian Railways. The Commission strongly feels that 
unmodified CRT wagons should not be put into commercial use to 
prevent recurrence of any similar accident in future. 

11. In several accident investigations. the Commissioners had pointed 
out defective speedometers/speed recorder chans etc. which arc 
vitally needcd not only for accident investigations but for day to day 
guidancc of the running staff. 

12. Ari!ling out or an accident in which an Exprcss train rolled down a 
steep ghat on Ccntral Rly. on 1.12.94 without crew. the following 
slIgge!;tion!; were given: 

(3) Overhauling facilities for DC electric locomotives at Kalyan 
Electric ""ed C. Rly. need to be augmented. 

(b) Need (or evolvinl a code of practice for "Fire prevention 
measures in DC electric locos by C. Rly. 

(t) Fire nahtina appliances in Pauenaer coaches should be in the 
know1edge of train crew for emergencies. 
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(d) All coaching depots for air-braked coaches should have proper 
compkmellt of trained staff. equipment for testing and spare stock 
of vital materials. 

13. Invcslig.ltions into accidents involving several air braked stock 
indicate that the issue of. "air braked continuity certificate" does not 
rel'ci"l' dllc importance. This is nn essential safety item, 

14. There have been Il few cases of passenger fatalities in vestibuled 
passenger trains. the cause of which has been investigated by the 
Commission and found to be due to deficient vestibule fittings. It may 
be mentioned that even though it is a safety item, due attention has 
not hern paid during maintenance schedulc. 

15. Arising out of the derailment of a prestigious Rajdhani Exp. in 
W. Ratlwny in OctoOOr'93, the design of the brake gcar of the high 
spced passenger coaches came for reveiw and the following specific 
issucs were taken up by the Zonal Railway on the advise of the 
Commission: 

(n) Provision of wire rope arrangement in place of the existing 
design of hrake beam safety bracket. 
(b) Revision of drawings for brake beam hanger and equalising 
stay rod. 
(e) Modification to the existing anchor link design in ICF coaches, 
now under consideration of RDSO. 
(d) Usc of nylon bushes vis-a-vis steel bushes which is under 
eon~idcration by Railway Board. 

16. In un accident inquiry involving serious head-on-collision between a 
Passenger train .and an air braked Goods train in Sept '93 on 
W. Rty .• it \\tl"1!I noticed thut reliable pressure gauges were not 
available ill Ihe Btnkc Vans of air braked trains. This is also partly 
due to Irick of modifications relJuired in the air Braked Vans for 
fitment of !'Iir pressure gauge. 

17. Arilling oul of the investigations into derailment of a Rajdhani Exp. 
in W. Rly. in June, it was noticed that the problem of leakage of 
dash pot oil in ICF couches was acute. This problem has been faced 
during investigations into other accidents as well and requires to be 
looked into by the Railway Administration. 

18. Several investigations into train accidents by the Commission have 
indicated that Primary and Secondary examination of passenger trains 
whieh arc to he done on pit lines 8re not being carried out leading to 
inferior maintenance with respect to safety standards. In some of the 
cases, the Commission has also pointed out inadequate examination 
facilities such as want of proper pit lines, lighting arrangements, poor 
drainage system in pit lines etc. It is also worth mentioning that 
Railway Administration has been introducing more and more 
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prestigious long distance trains without creatina the necessary 
maintenance infrastructure for proper up-keep and maintenance in 
servicc. 

19. In Scpt. '94. Ruilway Board issued directives to aU Zonal Railways 
that secundary mainscnance need not be done on puscDJcr rakes 
covcring upto 2500 kms. on a round trip. The above directive bu 
bcen issued in relaxation of the carlier instructions prescribed iii thc 
existing manuals and Circulars issued by Railway Board from time to 
timc. The Commission had pointed out tbat the above directive 
should not be implemented by the Zonal Railways UnlCIS and until an 
indcpth study is carried out on the various implications arising out of 
it. 

Thc Board have also relaxed that points of examination for the 
Goods trains may be made at not less than 4500 kms. whieh again is a 
dcviation from an age old practice. Here also the commission has 
"dvis\"d that this relaxation should not be introduced without proper 
indcpt h !it udy. 

20. Thc continued usc of overaged wagons has been causing concern to 
thc Commission which has also been reported in Annual Reports. 
The Commission has been advocating that Railway Administration 
should strongly adhere to the IRCA rules laid down to ensure safety. 

21. It has hecn noticed by the Commission that Goods trains are run with 
trailing loads in excess of the load prescribed in the RDSO haulage 
charts. This Icads to maintenance problems. 

Recommendations 

97. There has been a continuous expansion In lrame: In indian Railways 
with increase in the density of trame, traiUn& load and speed of the trains. 
The train 0lWruUons have become mua"e and more complex ralllna the 
hazards of accidents. In the years to (."ODle the Railways wUl be c:alIed upon 
to lift more lind more trame and thererore hlah priority shan have to be 
acc:ordftl to various sarety measures to ensure areater safety in raD travel. 
Under llwsc conditions, tbe Committee feel that the safety of train operation 
has attained paramount importance and under no eln:umstances, safety of 
train operations nn be compromised. 

98. For safe runnina or trains it Is Imperative tbat the SlaoaWna IWd 
Telecommunkuticm Systems sbould be modern and faultless. The 
Committee, however, have observed that with iDueue in trafDc there has 
bftn no provaslve modernization oor adequate expansion or SlpalUq and 
Telec:ommunkatlon System. Sipallina system bas advanced tremendously 
the World over hut India II stlD JauIoI mucb bcblnd In the allopCloa of 
modern siinalllng methods. The Committee dairc tbat the Ministry of 
Railways should 88Certaln the slpallina system belna followed In some of 
the Muv8n('l'd countries of tbe world 10 that the same may be lultably 
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adopted b)' tbe Indian RaUways in 1/ time-bound prugramme. Resource 
construinls should not be a hindrance In adoption of the latest technological 
developmenls In lhe field of safety. 

99. From the information supplied to them, the Commiltt.'C find that with 
drastic reduction In the allocations for the Eighth Five Year Plan from 
Rs. 45,600 crort.'5 to Rs. 27,202 crores the IItWlment for signalling and 
sllfety meaSures !luffered the highest casulllty. There WIlS II sharp reducl10n 
of 73 per cent In this sector from Rs. 2575 crores tQ Rs. 675 crores durine 
the Eighth Plun. II Is disquieting to note that this huge cut in the dKJUllUna: 
field WIIS made on an ad-hoc basis lind no exercise was done to make group-
wise allocation. Such adhocism, in all area of critical importance, shows the 
lock of sllfely ,'onsciousness on the part of the Railway Board. 

100. The Ministry have, howel'er, informed the Committee that they 
propos,,' 10 spend Rs. 1100 crores in all during the Eighth Plan against the 
minimum f('qulremcnt of Rs. 1548 crores which Is even now much less 
compured 10 their original demand of Rs. 2575 crores in the Eighth Plan for 
signulling Ilnd safety. The Commilt~ hope that the Ministry will adhere at 
least to this revlSt'd Plan. 

JOI. The Committt.'C note that there hilS been a downward revision In the 
budg",tury nlloc.'atlon for S&T works during 1994-95 on account of the 
ussurlllU'l' given by the Department of Telecommunication for providing the 
clImmUlficlltlon equlpments. The Department of Telecommunication is 
reported to have later withdrawn the offer and execution of the work was 
delayed lin Ihal aCl'ount. The Commltl~ are unhappy that without takinl 
firm fommllment from the Department of Telecommunication, tbe MlnIstry 
of Railwll)'s provided less amount for this work. 

102. The Committee are surprised to note that tbere is no long term 
Integrated plun rur installation of modern sipaiUng devices in tlie Railways. 
The Ministry, hllve however, submitted to the Committee a conceptual Plan 
which Is grossly Inadequate lind does not Indicate aoy time-bound 
procramme for installation of various safety devices. Undoubtedly, safety is 
not Itcltlng the Importance it deserves. The Committee strongly reco~mend 
that a well defined time-bound integrated Plan should be formulated 
without any further delay for systematic installation of modem signalling 
del'lces. 

103. The Cununlth.'C note that the Government have appointed a high 
lever &roup to Improve the safety standards of the Indian Rall"ays after tbe 
disllSlroU5 train acddent at Ferozabad in August, 1995. Tbey bope that the 
final nil or the grnup wID also be helpful In' formulatlnl a 10DI term 
Intcerated phm cm safety. 
- 104. The Committee have been Informed that track clrcu1til1l II a very 

safe Ind reliable device to prevent acddents IS it eliminates c:hances or 
reception of Iralna on the occupied Una. Track drcu1tinl is beiDa widely 
used an over Ihe world and w.. recoauneaded by tile luc.:cesslve Enquiry 
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Commiltc.oc!l like Kunuoo Committee (1961), Wucboo Committee (1968) 
and the Sikri Commlltee (1978). Tbe Commission or RaHway Safety bad 
recol1l1nendcd a number of times for IostaUaUon of this devlc:e .t all trunk 
ruutes and mainline st.Uom. Tbe Railway Reforma Committee bad also 
rl'Cummended in J 983 tblll track cln:ulllni should be Installed .1 all tbe 
trunk and main Une stations by 3111 Marcb, 1990 from FouUq Mark to 
Block Secllon LlmU. The Committee are distressed to ftnd that track 
circuillnl bas not been &lven its due Importance even after 33 yeU'S of the 
recommendation made .", the Kuozroo Committee in 1962. The Committee 
are" uf the nrm view th.t lOme or the major ac:ddents th.t bad occurred 10 
the pa~t . could han been avoided had this device been instaUed as per the 
recomlllendutiuns Inade by the variuus Committees frum time to time. The 
Reprc.'senlallvcs of various OrKanizalions IncludlnK the Commission of 
Railway Safely who appeared before the Committee for expressinl tbeir 
views about the sorely standards being malntuined lu the Indian Railways 
Wl'rl' or the unanimous opinion thut the horrendous Feruzabad accident 
,'uulel 11:I\'C hlOCII u\'erll'd hlld the FerOlllbad station been track circuited. 

IIJ!\, III the At'liun Plan for complete truck circuiting, the Railways now 
prupcllle tu cuver 3218 stations frum Fuuling Mark to Fuuling Mark in aU 
trunk roules and main lines, 1964 stations from Foullng Mark to Block 
Seclion limit in all trunk routes bul important main lines and 1310 stations 
rrom Fouling Mark to Fouling Mark on looplines by the end of Eighth Plan. 
The Ministry have stated that track circultlng would be done excluding the 
Point zone which would be covered later as there was a shortale of concrete 
sleepers required for point sedions. The Committee do not approve of all 
this parlial track circuiting which can mislead tbe driver and prove 
dangeruus. The Committee, therefore, desire that track circuiting, sbould be 
pruvlded from Foulinl Mark to Block Section Limit (BSL) on all 
3128 stations on trunk roules and main lines as already recummended by 
the Rililway Reforms Committee. 

i06. The Auxlli.ry W.rn .... System (A WS) is a device which forewarns 
the prinr in cue be Jump. the red slpal. The Committee Dote that the 
System Is In operaUon In several developed countries of the world like 
Japan, Germany and USA where this Syltem has been very iuccessful. In 
British Railways provision of A WS is mandatory on lines having speed of 
120 kmpb or more. The RaIlway Reforms Committee bad also 
recommended the Installation of this System at aU suburban sections and 
IIlso ·otht;r sections having maximum speed of 110 kmlb or over. The 
1\finistr), ur Railways had stated during evidence that the System could not 
be: illstlllleddue to large scale theft of track magnets wbicll are very costly. 
Thc CommltlW 8rt' 1I0t satlsfted with the argument of the Ministry and 
.. sire thaI In view of the usefulness of the device, the Rallway~ should 
Incl't'ase the IUtvelUanc:e of tracb In suburban sections to check thert of 
magnets. TbeeoaUaattee feel tbat it would be wortbwbUe If automatic 
I)'lteIIIs .~ Ini...... Ia III tile h.... lrIfIk de .... ty routes. In the 
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meantime the Ministry should, however, cOntinue making efforts with the 
Industry to get a suitable and cheaper substitute for the track magnets. 

107. Train Radio Communlcallon System Is an Important device which 
provides means of communication between Guard and Driver and the 
Control Room. The Committee note that the Tl'Bin Rudio Communication 
System between Guard and Driver and the Control Room has been 
provided only in about 1000 km. track between Durl-Nagpur, Nagpur-Itarsi 
and Itarsl-Bhusawal with optic fibre but Railways' experience with this Is 
stated to have not been very satisfactory. The Committee, however, were 
informed by some Private Sector Units during their evidence that they are 
capable of taking over the manufacture of this equipment to the Railways' 
satisfaction. The Committee desire that the private Sector should be 
involved in the development of this technology. 

108. The Committee feel that Telecommunication is another important 
area from the point of view of train operation. In the modern era when 
Telecommunication technology is rapidly changing, the Railways are stili 
relying upon the age old Telecomml,lnication System. The Committee desire 
that the Railways should make perspective Phm for taking up modernization 
of the Telecommunication System in association with the Department of 
Telecommunication. 

109. The Committee note that the Ruilways propose to instal Emergency 
Communication System where a socket would be pro\'ided at every I km. of 
electrified section and Driver with emergency telephone instrument can 
speak to the nearest Railway station in case of emergency. Thou"h this 
device seems useful but In actual practice It can nol be a good substitute to 
Train Radio Communication where the Dril'er has to be in constant touch 
with the Control Room. In any event there should be no let up in 
installation programme of emclent Train Radio Communlcallon System In 
Railways. Efforts should be made to Instal more efficient alternative system 
with different available equipments. 

110. The Committee have obsernd that there has been very suhstantial 
increase In the number of train accidents stlevel crossings. From the figure 
of 36 in 1991 it has risen to 7.~ in 1994-95. It is understood that the 
Railways are trying to develop train actuated warning device so that the 
road vehicles are forewarned about the Incoming trains by AudlolVisual 
System. The MInistry have, however, . stated that they are tryblK to develop 
itror the last 10 yean but the results are not satisfactory. The Committee 
are, however, distressed to learn that even after 10 years, the Railways have 
not been able to get satisfactory results. In this connection, the 
Representative of Confederation of Signal and Telecommunication 
Enelneerlnc Orcanization bud informed the Committee that they were In a 
position to supply this device to the Railways with best results. The 
Railways have, however, Installed this device with the help of Bharat 
ElectroDJa LllDlted (BEL) at tbe level crossln& ptes oar Baoplore wbleb 
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have given satisfactory results. The Committee, tberefore, recommend that 
the services of BEL and otber Private Sector Units sbould be utUlzed in this 
field to minimize the ever inueaslna number of level crossing accidents. 

111. Accordina to the RaDways there has been an improvement of safety 
performance on the Railways as Incidence of accidents per mllUon train 
kms. bas come down from 0.86 In 1991lo 0.78 In 1994-95. In tbe opinion of 
tbe Committee these Indicators do not depict a true picture about the faU In 
the Railway accidents. From the ngures supplied to them the Committee 
find that there has been a substantial Increase In tbe number of casualties in 
rail accidents over the years. The number of people killed in accidents has 
sbarply risen from 229 In 1991-92 to 379 In 1993-94. Tbougb there was a 
marllnal decrease in tbe persons killed in 1994-95 yet the filuresfor 
1995-96 would still be furtber alarmina as the number of precious lives lost 
In tbe Ferozabad acddent alone mllbt have crossed all tbe previous records. 
Accordinl to tbe Railways' own admission there was a lot of scope for 
improvement and that they are striving to eliminate these accidents 
altogetber. More than 80% of tbe acddents bave taken place on account or 
derailments, 14% due to collisions and the remainina due to fire accidents, 
sabotage etc. durinl the last 5 years. From the information made available 
to them It is seen that some secUons or the railway network are derailment 
prone. The incidence of derailment was the hiehest in the South Eastern 
Railway during 1994-95 as out of 388 derailments, 84 occurred In Soutb 
Eastern Railway alone followed by Nortbern Railway which accounted for 
54 derailments during the same year. Tbe position of other Railways is 
equally disturbing. Tbe Committee feel that Railways should not feel 
satisfied with the faU in Inddence of train accidents per million train kms. 
The Committee note that the Ministry of Railways have formulated an 
Action Plan to tackle the problem of derailments. The Committee, 
therefore, desire that Railways should make concerted efforts to eliminate 
this menace which is within their reach if the Action Plan defined by the 
Railways Is translated into action. 

112. The Committee have observed that more than 80% of the accidents 
are taused by buman faIlure. They feel tbat tbe number of acddents on 
account of buman failure thoup cannot be completely abolished but still 
can be minimized to a larae extent if the modem safety devices are Installed 
and tbere Is less dependence on manual handling. The Committee reel that 
tbere is also a need to Inculcate saCety consciousness not only amonl the 
runntng and station .tarr but also amona the higher omciall. 

113. Another arey area wbicb needs immediate attention is tbe tralnina 
imparted in the Training scbools run by Railways. The Wancboo Committee 
had observed as back as In 1968 tbat the Railways had introduced/extended 
the use of mOdern sophisticated equipment in various fields of RaDway 
operation namely Ilgnalllnl, motor power etc., it was imperath'e that 
the staff entrusted wltb the responsibility of handlllll operation 
and maintenance of all luch equipments are imparted. adequate 
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and Intensive tralnlnK. From the Information received by the Committee 
and the evidence tendered before them by various orlanizations, the 
Committee have noted that the number of persons and the quality of 
traininl beinl Imparted In the tralnlnl schools has been Inadequate and not 
of the requisite standard. Not only the traininl schools are IU-equlpped but 
also the number of Instructors Is not adequate and weD trained possesslnl 
trainine skills expected of them. The Committee nod that only 40°", or the 
traininl facilities are belnl utlllzed. There are not enouah trainlnl reserved 
posts available on the Indian RaOways. The worklDl of tbe Ghazlabad 
Trainine School is a elarlne example of the standard of tralnlna which 
might have been imparted there. Out of 19 posts of faculty members In 
S&T, 8 are lying vacant. To attract better Instructors for Training Schools 
it is imperative tbat hi&her incentives should be given to them. It Is 
surprising that the incentive of 30% of the basic pay being pven earlier has 
been reduced to 15%. The Committee recommend that suitable IncenU\'e 
should be given to attract better Instructors for the Traininl Schools as 
thcse posts are at present considercd as side-lined posts. It need hardly be 
emphaSized that urgent steps should be taken to fill the vacancies of 
Instructors in the Training Schools. 

114. It was brought to the notice of the Committee that training facilities 
are not being utilized fully as the Railways are not able to spare staff for the 
training. It Is a very sad state of affairs and the Committee desire that due 
importance should be attached to the training of the staff which is very 
essential for the safe operations of the Railways. It need hardly be stressed 
that the modern safety gada:ets should be made a,'ailable to the Training 
Schools and the trainees should be taught proper application of these 
gadgets, which are to be put to use in the Railways. 

liS. During non-omclal evidence the Committee were Informed that the 
post of Train Examiner 15 filled up by direct recruitment and also through 
Departmental promotions from Safaiwallas, Khalasis, Helpers etc. The 
Committee are of the view that the metbod of promotion of Promotee Train 
Examiners needs to be reviewed as it is a technical job and has bearin& on 
the safe runnlnl of the trains. Therefore, Railways should prescribe some 
minimum technical quallncatlons for the Promotee Train Examiners and 
before promotion to the post of Train Examiner intensive training in train 
examination be liven to them. They desire that for the post of Switchman 
also some minimum technical quaUncatlons should be prescribed as modern 
signalllna techniques require highly intellia:ent, technically qualified and 
thoroughly tramed staff for handling lind for operation of the equipment. 
The Committee also desire that there should be some mechanism to evaluate 
the trainine perfprmance of trainees on completion of training and refresher 
courses. In case of non-satisfaclory performance, the training period should 
be further extended. Tbe Committee recommend that the syilabu5 for the 
tralnllfl prolrammes sbould be constantly up-dated to keep pace with tbe 
modern technololical developments. 
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116. The All India Loco Running Staff Association Informed the 
Committee durinl evidence that there are generally 30% vacancies of Loco 
RunninK StalY in Railways with the result that they have to put In more 
than 10 hours of duty at a stretch. In this connection the Member (Trame) 
staled that tbere were 10 to 15 per cent cases where duty hours exceeded 
10 hours. Tbe Committee feel that workinl for long hours do atrect 
alertness of the Loco Runplng Staff and consequently the safety of the train 
operation. The Committee, therefore, recommend that the Ministry of 
Railways should fiU up the existing vacancies and make adequate 
arrangements to ensure that the Loco running stalY Is not put on duty for 
more than 10 hours. 

117. It was broulht to notice of the Committee by the Indian Railways' 
Prom.otee 'Officers Associution that the safety norms for the running goods 
trains have been lowered. Earlier the train examination whlcb was done 
ancr e\'cry 400 klns. of run is now bclnl done 'end to end'. This practice 
has not been u,)provcd by the Commission of Railway Safety also and they 
have Included It as a non-resolved Issue In one of their Annual Reports. The 
Committee feci t~at this rC('ommendation of the Commission of Railway 
Safety has weight. The earlier practice seems to be quite sound for safe 
running of the trains. They, therefore, recommend that the Railways should 
rC\'ert to the old system of examination of the runninl train Instead of 'end 
to end'. 

118. The Commission of Railway Safety through Its Inspectorial, 
regulatory and investigatory role!! directs and advise!! the Railway 
administration and ensures that adequate measures are taken for safety of 
train operation and soundness of Railway construction. However the 
recommendations of the Commission are only recommendatory and not 
mandatory. It is open to the Railways to accept or not to accept the 
recommendations of the Commission. Even though 90% of their 
recommendations are accepted by the Railways still there are 
31 recommendations made from 1980-81 to 1993-94 which have not been 
accepted by the Railways as mentioned In the Annual Report of the 
Commission. The Committee find that there Is no mechanism throu&b which 
the Railways can be made to accept those recommendations where there has 
been disagreement lK:tween the Railways and the Commission. The 
Committee. therefore, recommend thai some machinery may be devised to 
ensure that the recoml"endatlons or the Commission receive .th, attention 
they deserve at the highest level. 

119. The Chief Commissioner of Railway Safely stated during evidence 
tbat the Railways approached the Commission for approval of the 'new 
work' before openlnl to the pller .. tramc and that the Commission wa. 
not associated at the stage of the construction or planning. The Commission 
has liven a number of instances where Railways had applied to the 
Commission for recommendation/sanction but their recommendations In 
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tbose uses bave Dot beeD accepted by the RaDways and these 'new works' 
have been opened for tramc. The Committee are not satisfied wltb the 
present arranaement. They feel that tbere Is no point ID approachln& the 
Commission after completion of the 'Dew works' as the Commission do not 
let an opportunUy to examine the 'new works' from Its inception. They 
thereCore, recommend that tbe Commluion of Railway SaCety should be 
associated rigbt from tbe CormulatioD of the proposal tor starting a new 
work tm its construction. Thll system would not leave any scope ror 
reJectioD ot the project or tor IUuatiDI major chanlel by the Commission 
aller completion ot tbe 'new works' Invol,,101 coDslderable expenditure. 

The Commission ot Ranway Sarety hal railed some serioUi objections to 
the Iaree scale aaule convenlon works beIDa carried out by Railways 
disreprdina satety Dorml for tbese works. Tbe Committee stronlly 
emphasize the safety Dorms should be strictiy adbered to In carrying out tbe 
various lauae conversion works and no compromise sbould be made on the 
sarety standards In executioa ot these works. 

1l0. To make tbe Cunctloninl oC the Commission more effective, the 
Committee also desire that tbe status of Cblef Commissioner of Railway 
Safety sbould be equal to the memben of the Ranway Board and tbat or 
Commllsionen, Railway SaCety at par wltb the General Manalen of Zonal 
Railways so that there Is no clash of authority amona them. The Committee 
are also of tbe view that the Reports of tbe Commission of Railway Safety 
should be laid on table oC tbe House. 

Ill. The Committee flnd from the information submitted to them by the 
Government that a good number oC accidents take place due to non-
renewals of overdue tracks. It needs hardly be empbslzed that for smooth 
running oC trame, the track should be kept la a fit and proper runnlal 
~ondilion. The Committee have, however, been. assured by the Ministry 
durlna evidence that tbe tracks wblcb were overdue for renewals would be 
liquidated durinl the remalnlnl period oC Eighth Plan and durinl the Ninth 
Pian period for whlcb adequate funds would be allocated. Tbe Committee 
hope that the assurance liven by the Ministry would be fulfilled in the 
promised period and la future due attention would be paid for timely 
renewal of overaled tracks as the rail tracks are the life line oC the 
Railways. Lookinl lato the enormity and Importance oC the job, the 
Committee delire tbat the work oC track renewal and their maintenance 
should be entrusted to competent people under the supervision of the 
Enaineerinl Division of the Ranways. 

Ill. For overbaullnl and maintenance of Rollina Stock, Railways have a 
defined periodicity. Periodic overhauling. enhances the life span of the 
Rolllni Stock. Tbe Commission of Railway Sarety bas adversely commented 
upon the overall maintenance of the Rollina Stock especially the passenaer 
coaches. The Committee desire that the preventive maintenance schedules 
laid dciwn for periodical overbaullnl (POB) should be scrupulously adhered 
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to. They also desire that the deficlencles pointed out by the Commission 
rrom time to time In the maintenance or the RoWnl Stock should be liven 
due priority and removed wllhln some time Umlt. 

113. The Committee also desire that aU the vacancies In the neld or 
maintenance or tracks and rolUnl stock be ruled up ur&ently so as not to 
ne&ied this Important area of safety. 

124. The Committee reel concerned to note that 1419 coaches In operation 
as on 31.3.95 In Railways have already surpassed their codal lire. They feel 
that use of overqed coaches are safety hazard for travellina public and 
recommend that etTorts sh~uld be made to withdraw them completely from 
the Railway neet or coaches as early as possible. 

NEW DELIII; 
Jal/uary 12, 1996 

Pallsha 22 J917 (Sakaj 

SOMNATH CHATIERJEE, 
Chairman, 

Standing Committee on Railway. 



ANNEXURE I 

(see ',ara 16 of the Report) 
Integrated Pllln on Railway Safety (IS Furnished by Ministry 0/ Railways 

The S&tT works which are directly conQected with safety are as under : 
(1) Track Circuiting 
(2) Colour Light Signalling 
(3) Second Distant Signalling 
(4) Route Relay Inter-locking 
(5) Automatic Signalling 
(6) Auxiliary Warning System 
(7) Emergency Communication System 
(8) Train Actuated Warning System at unmanned level crossin .. , 

the directives decided upon in this field are as under : 
1) Track Circuiting : As already indicated, Track Circuiting is to be 

provided on all trunk routes and important main lines. The priority for 
provision of Track Circuits will he : 

i) Fouling Mark to Fouling Mark on Main lines. 
ii) Fouling Mark to block section limit and of loop lines on panel 

interlocked stations. 
The over-all position and plans to complete the work are already 

furnished against Question No. 11. 
2) Colour Light Signalling: This is provided on all routes being 

electrified. It is done alongwith electrification. On other routes, it is 
provided at stations were reliable electric power supply is available as 
justified by traffic clerance. 

3) Second Distant Signalling : This is provided on sections where trains 
are proposed to be run at speeds more than 120 kmph. The following 
sections have been identified: 

a) New Delhi Banglore 
b) New Delhi Howrah (via Patna) 

c) New Delhi Jammu Tawi 

d) New Delhi Trivandnam 
e) New Delhi Bombay Central 
Already sanctioned for provision at 360 stations and I'C1B 

753 itations arc expected to be covered in the next two years. 
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4) Route Relay Inter-locking: 11Ua is to be done only on major junction 
stations and yards. This wiD be done when the existing gear becomes due 
replacement. The detaib arc as under :-

Total No. of Itationa 
Already provided II on 31.3.9S 
Approved in 95-96 WP 
Under procea in 96-97 WP 

Balance 

216 
166 

4 
7 
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S)" Automatic signalling : This is provided only where justified according 
to traffic requirements. The present position is II under : 

ung'" pTOvUl~d 

as on 31.3.95 
2724 Tr. km 

lAng,,, under provision 

S6Tr. km 

6) ~uxiliary Warning System : This system is also provided in heavy 
density traffic routel. The system was initially sanctioned in Howrah and 
Mughalsarai and impl~""'1entation also undenaken. Within a shonwhiJe, the 
system had to be ab..ndonedbccause most of the track side equipments 
have been Itolen away. For a vast network, control of theft will be 
stupendous and near-impossible. The system cannot therefore be 
introduced aU over. 

Where t~in operation is very intensive like suburban system etc .• these 
ve CC)naidered adaptable. This has already been introduced on the 
Intensive Bombay suburban system covering 313.62 tms. 

7) Emergency Communication system: 
AI far II train communication system is concerned, ponable control 

telepbone along witb telescopic poles arc used by the train crew for 
communication wbere overhead line wires are available along the track. 
Emerpncy telephone lOCkets installed at an interval of 1 km. is used in 
electrified area for establishing communication. 

Train Radio Communication tbrough optic fibre has been provided on 
Bhuuwal-ltarsi, Itani-Naapur-Dura SectioDl. 

Train Radio Communication on Dhanbad-Mughalsarai section on 
18 GHz IfIlcm has been provided. Besides the above, Train Radio 
Communication on UHF is under commission betwcen Delhi and 
MUJhalsarai. 

In order to facilitate and standardise the system, an Uniwnal 
Emeracocy Communication System has beeR recently tried luc:ceufully. 
This is a simplex VHF system between the driver. guard and the Itation 
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muter and works at a faxed dedicated frequency which is allotted to 
Railways. This abo bu an SOS facility whereby all trains within the range 
of S kms. from the affected train Cln be pre-warned. This system proposed 
to be introduced in a time span of 2 years i.e. by 1997-98. 

8) Train actuated warning system for level crossings: 
This is being developed specially for un-manned level crossings. When 

the train is at a distance of :2 Kms. away while approaching a level 
crossing, it will actuate a device which will trigger an audio visual alarm at 
the level crossing. Railways had earlier tried an equipment developed by 
Mis. CEL but the equipment's performance hu not yet been satisfactory 
u yet. 

Recently, the Railways have been trying another equipment by 
Mis. BEL. Trials on sucb equipment have been going on for the lut 7 
years but tbe system is still not proven. Once it is proven successfully, the 
Railway. would be in a position to implement the system in a time span of 
Z to 3 years. 



ANNBXUlIE B 

(Ste Para 79 of the Report) 

Details of the Analysis .. made by Commission 01 Rllilway Sal'" ora 
Acceptance and Implementation of (heir Recommendations by RIIl/wllys lor 
(i) Safety Measures & (ii) Maintenance of Assets. 

7.1 Important Items. relating to safety, on which the Commission bas 
reservations on the decision of the Railway Board, are reflected in the 
Commission's Annual Reports along with the Railway's remarks and 
Commission's further views. 

1.2 An analysis of those issues, appearing in the Annual Report, which 
the Commission has not been able to resolve with the Railways, from 
1980-81 to 1993-94. has been made under the following categonea:-

Category Description No. of times appearing 

A. 

B. 

C. 

D. 

E. 

Those safety recommendations 
accepted by the Railways but 
implementation is slow 
Those safety recommendations 
accepted by the Railways but not 
implemented 
Those safety recommendations not 
accepted by the Rlys. with reasons 
on which the Commission has 
reservation 
Those maintenance recommendations 
accepted by the Railways but not 
implemented 
Those Maintenance 
Recommendations NOT accepted by 
the Railways with reasons on which 
the Commission has reservation 

7.3 Short details of the 32 cases are given below:-
(1) End to end running of goods trains Without 

examination enroute. 
(2) Driver's Vigilance Control Device 
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17 

2 

12 

1 

1 

32 

Cate.ory E 

Cateaory B 
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(3) Maintenance of High Speed Rakes 
(4) Dclay in provision of complete Track 

Circuit~ng in Stations provided with Panel 
Interlocking 

(5) Lack of despatch in planning and 
implementing safety works on the Indian 
Railways 

(6) Departure from the accepted policy on 
fixation of booked speed in relaxation to the 
maximum permissible speed 

(7) Tardy progress in track circuiting on run 
through lines on high speed routes 

(8) Provision of track circuiting of run through 
lines between fouling marks of stations on 
trunk routes and important main lines 

(9) Track circuiting on runthrough lines from 
fouling marks of Advance Starter of stations 
on trunk routes and main lines 

(10) Tardy progress in track circuiting on rUIl 
through lines at stations on trunk routes and 
important main lines 

(11) Delay in track circuiting at stations provided 
with panel interlocking with partial track 
circuiting 

(12) Lack of despatch in planning and 
implementing safety works on Railways 

(13) Inadequate facilities for maintenance of 
coaching stock at tcrminal stations 

(14) Review of Recruitment Policy for Diesel! 
Electric Engine Drivers 

(1S) Retirement age of Drivers 
(16) Minimum qualifying service for promotion to 

higher grade in safety categories 
(17) Running of trains without last vehicle 

indication 
(18) Continued usc of wagons over-due Periodical 

Over Haul (POH) 
(19) Running of aoods trains without brake-vans 

and/or Guarda 

Category D 
Category A 

Category A 

Category C 

Category A 

Category A 

Category A 

Category A 

Category A 

Category A 

Category A 

Category C 

Category C 
Category C 

Category C 

Category C 

Category C 
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(20) Rationalisation of pattern of examination of 
freipt stock 

(21) Expcditina the dcvelopment of Viailancc 
Control Device (VCD) for fitment of Locos 

(22) Runninl of aOOds trains without brake-vans 
and/or Guarcb 

(23) Provision of Auxiliary Warning System 
(AWS) 

(24) Unsatisfactory brake power of air braked 
trains 

(25) Policy of Recruitment and Promotion of 
Train Examiners and skilled staff under the 
Mechanical Department 

(26) Psychological Test at the promotion Ita,e for 
Loco runl'!ing Staff (Driver's Crew) 

(27) Derailment Proneness of CRT Wagons 
(28) Provision of Speed Recorders in Locomotive 
(29) Policy for Recruitment of Train Examiners 
(30) Violation of Section 27 of the Railways Act, 

1989 
(31) Subjectina passengers for journey upto 4 

hours without the facility of Toilets 
(32) Adequacy of Brake Power of Trains 

Ca~elory C 

Catc,ory B 

Catclory A 

Category A 

Catcgor~ A 

Cateaory A 

Catc,ory A 

Category A 
Category A 
Category A 
Category C 

Cateaory C 

Catclory C 



PART II 

MINUTES OF TIlE NINTH SITIING OF THE STANDING 
COMMITfEE ON RAILWAYS (1995-96) 

The ConHnittce sat on Monday. the 25 September, 1995 from 1500 hrs. 
to 1715 hrs. in Committee Room '0'. Parliament House Anncxe, New 
Delhi. 
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12. Shri Shrish Chandra Dikshit 
13. Shri Basudeb Acharia 
14. Shri S. Sivaraman 
15. Smt. "Girija Devi 
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26.- Shri lanardan Yadav 
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13. Shri Rahasbibari Barik 
14. Shri John F. Fernandes 
15. Smt. Sarala Maheshwari 
16. Shri Radhakisban Malviya 
17. Shri Sarada Mohanty 
18. Smt. Malti Sharma 
19. Shri Janardan Vadav 

SECRETARIAT 

Shri T.R. Sharma - Deputy Secretllry 
Shri R.C. Gupta - Unthr 5ecretllry 

WITNESSES 

Indilln Railways Signal ct T.d«ommlUlication Staff Association 

1. Shri N.S. Bhan800, Presidcnt. 
2 . .shri Tasildar Singh Jt. General Secretary. 
3. Shri K. Hasan, Ex. Gencral Secretary. 
4. Shri S.N. Shukla, TreasurerlIRSTSA W. Railway. 
S. Shri Shitala Prashad Tripathi. 
6. Sbri R.K. Sabena 
7. Shri M.C. Yadav. 
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The Committee took evidence of representatives of Indian Railways 
S&T Staff Association (IRSTSA) on 'Safety Measures and Maintenance of 
Assets in Railways.' 

The repreaentativea exprcued their views on various issues conccmin, 
the safety of train operations. 

A verbatim record of the proccedin, hu been kept . • 
T"~ CommulH 1M" tUljou,"~d 



MINUTES OF THE ELEVENTH SIlTING OF THE STANDING 
COMMITTEE ON RAILWAYS (1995-96) 

The Committee sat on Monday. the 16 Oetober,1995 from 1SOO hrs. to 
1715 hrs. in Committee Room ·C·. Parliament House Annexe, New Delhi. 

Shri Somnath Chatterjee 

2. Shri Harilal Nanji Patel 
3. Dr. Kartikeswar Patra 
4. Shri B. K. Gudadinni 
S. Shri Anand Ahirwar 
6. Smt. Sheela Gautam' 
7. Shri Raj Narain 
8. Shri Basudeb Acharia 

Present 
Chairman 

MEMBERS 

Lok Sabha 

9. Shri 
Rajya Sabha 

Radhakishan 
Malaviya 

10. Shri Sarada Mohanty 

Shri T. R. Sharma 
Shri R. C. Gupta 

SECRETARIAT 

Deputy Secretary 

Under Secretary 

WITNESSES 
1. Shri G. K. Khare. Chairman. Ministry of Railways (Railway Board). 
2. Shri C. L. Kaw. Member (Traffic). Ministry of Railways (Railway 

Board). 
3. Shri V. Santhanam. Member (Electrical), Ministry of Railways 

(Railway Board). 
2. The Committee took further evidence of ~epresentatives of Ministry 

of Railways on the subject 'Safety Measures and Maintenance of Assets in 
Railways'. Th~ representatives of Ministry of Railways replied to the 
points raised by the Committee members on the various aspects of safety 
measures and maintenance of assets by railways. 

3. The verbatim record of the proceedings has been kept. 
The . Committt't' ,htn adjourned. 
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MINUTES OF THE TWELFTH SIT11NG OF THE STANDING 
COMMITIEE ON RAIL WAYS (1995-96) 

The Committee sat on Friday, the 3 November, 1995 from 1100 hn. to 
1240 hrs. in Committee Room '62', Parliament Houae, New Delhi. 

PRESENT 

Shri Somnath Chatterjee 

MEMBERS 
Lok Sabha 

2. Shri G. Madegowda 
3. Shri Dileep Singh Bhuria 
4. Dr. Kartikeswar Patra 
5. Shri AUoia Indrakaran Reddy 
6. Shri Shri B. K. Gudadinni 
7. Shri D. B. Shingda 
8. Smt. Sheela Gautam 
9. Shri Mangal Ram Premi 

10. Shri Shrish Chandra Diskshit 
11. Shri Basudeb Acharia 
12. Smt. Girija Devi 
13. Shri Brahma Nand Mandai 
14. Shri Brishin Patel 
15. Shri S.S.R. Rajendra Kumar 
16. Shri P. C. Thomas 

Rajya Sabha 

17. Shri Prabhakar B. Kore 
18. Smt. Sarala Maheshwari 
19. Shri Radhakishan Malaviya 
20. Shri Sarada Mohanty 
21. Shri Satish Pradhan 
22. Shri Kailash Narain Sarang 
23. Smt. Malti Sharma 
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SECRETARIAT 

Shri T. R. Sharma 
WITNI!SSES 

1. Shri A. K. Senagupta 

2. Dr. M. Mani 

J. Shri V.S. Ollila 

Deputy Secretary 

Chief Commissioner 
of 

Railway Safety 
• Commissioner of 

Railway Safety 
Commissioner of 

Railway Safety 

2. The Commillcl.! took evidence of representatives of Commission of 
Railway Safety on 'Safety Measures and Maintenance of Assets in 
Railways.' The Committee beard the views of the Chief Commissioner and 
olher COlnmissioncn; of Railway Safety on various issues relating to the 
subject. 

3. A Vl'rhutilll rccord of the proceedings has been kept. 
The Committee ,hen adjourned. 



MINUTES OF THE THIRTEENTH SITI'ING OF TIlE STANDING 
COMMITTEE ON RAIL WAYS (1995-96) 

The Committee sat on Friday, the 3 November, 1995 from 1500 hra. to 
1645 hrs. in CommittGe Room '62'. Parliament House, New Delhi. 

PRESENT 

Shri Somnath Chatterjee CluJirrruJn 
MEMBERS 

Lok 5sbhs 
2. Shri Dilip Singh Bhuria 
3. Dr. Kartikeswar Patra 
4. Smt. Sheela Gautam 
5. Shri Shrish Chandra Dikshit 
6. Shri Basudeb Acharia 
7. Shri Brahma Nand Mandai 

Rajya Sabha 

8. Smt. Sarala Maheshwari 
9. Shri Radhakishan Malaviya 

10. Shri Sarada Mohanty 
11. Smt. Malti Sharma 

SECRETARIAT 

Shri T. R. Sharma Deputy Secretary 

WITNESS 

Confeduation of Signal & Telecommunication Engineering Organisation 
1. Shri R. D. Sharma, President, Mis. Kalindee Rail Nirman 

(Engineers) Ltd. 
2. Shri M. P. Singhal, Secretary. Mis. Crompton Greaves Ltd. 
3. Shri Basu Santanu, Member. Mis. Eldyne Electro System PV.t. Ltd. 
4. Shri V. Reghunatan, Member, Mis. Railway Products (X) Ltd. 
5. Shri S. V. Dhandekar, Member. Mis. Asca Brown Boveri Ltd. 
6. Shri D. M. Vijayakar, Memoer. Mis. Siemens Ltd. 

A,.11 India Promottee Officers Association 

1. Shri S. K. Bansal, PresidentINRPOA. 
2. ShTi Babban Singh, Div!. SecretarylNRPOA/Lucknow. 
3. Shri R. S.' Midha, Divl. NRPOAIDLI. 
4. Shri Paramjit Kumar, Office SecretaryllRPOF. 
S. Shri Surjit Singh, It. Gen!. SecretaryllRPOF. 
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6. Shri K. Hll!mn, Secretary-General. Indian Railways Promotees 
Officers' Federation 

The Committee took evidence of representatives of Confederation of 
S&T Engineering Organisation on Safety Measures and Maintenance of 
Assets in Railways and heard their views on the modern gadlets and 
techni<:pclI IIvllih,ble whi~ could minimise the scope of accidents in 
RuilwllYs. • 

Thereafter the Cummittee heard the views of representatives of Indian 
Railways' Promotee Officers Federation (IRPOF) on the subject and 
sought clarification on the traininl and recruitment of staff connected with 
safe r\lnnin~ of the truins and the safety norms being maintained by the 
Railways. 

A verbatim record of the preeedings has been kept. 
The Committ~(' then lldjourned. 



MINUTES OF THE FOURTEENTH SmING OF THE STANDING 
COMMITTEE ON RAIL WAYS (1995-96) 

The Committee sat on Monday. the 20 November, 1995 from 1500 m. 
to 1700 hrs. in ComnKttee Room 'E', Parliament House Annicxe, New 
Delhi. 

PRESENT 
Sbri Somnath Chatterjee Chairman 

MEMBERS 
Lok Sabha 

2. Shri G. Madegowda 
3. Shri Dileep Singh Bhuria 
4. Shri Ashok Gchlot 
5. Shri AUoia Indrakaran Reddy 
6. Shri B. K. Gudadinni 
7. Shri Phool Chand Verma 
8. Shri Basudeb Acharia 
9. Smt. d'irija Dcvi 

10. Shri Brahma Nand MandaI 
Raj)'C1 Sobha 

11. Shri Rahasbihari Barik 
12. Shri John F. Fernandes 
13. Shri Mohinder Singh Kalyan 
14. Smt. Sarala Mahcshwari 
15. Smt. Malti Sharma 
16. Shri Janardan Yadav 

SECRETARIAT 
Smt. Roli Srivastava Joint Secretary 
Shri T. R. Sharma Deputy Secretary 
Shri R. C. Gupta Under Secretary 

WITNESS 
1. Shri S. K. Dhar. Secretary General. All India Loco Running Staff 

Association (AILRSA). 
2. Shri Jit Si~gh Tank, Offiee Secretary. All India Loco Running Staff 

Association (AILRSA). 
The Committee took evidence of representatives of All India Loco 

Running Staff Association and heard their views on the Safety measures 
and Maintenance of Assets in Railways. 

The verbatim record of the proceedings has been kept. 
The Comittce then adjourned 
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MINUTES OF THE SIXTEENTH SIlTING OF THE STANDING 
COMMI1TEE ON RAILWAYS (1995-96) 

The Committee sat on Friday, the 12 January, }996 from 1500 hrs. to 
1600 hrs. in Committee Room 'B', Parliament House. Anniexe New Delhi. 

PRESENT 

Shri Somnath Chatterjee - Chairman 
MEMBERS 

Lok Sabha 
2. Smt. Santosh Chowdhary 
3. Dr. Kartikeswar Patra 
4. Shri Manku Ram Sodhi 
5. Shri Anand' Ahirwar 
6. Shri Ram Naik 
7. Shri Mangal Ram Premi 
8. Shri Shrish Chandra 

Dikshit 
9. Shri Raj Narain 

10. Shri Basudeb Acharia 
11. Shri S. Sivaraman 
12. Smt. Girija Devi 
13. Shri Brahma Nand Mandai 

Rajya Sabha 
14. Shri John. F. Fernandes 
15. Shri Mohinder Singh 

Kalyan 
16. Shri Prabhakar B. Kore 
17. Smt. Sarala Maheshwari 
1.8. Shri Radhakishan 

Malaviya 
19. Shri Sarada Mohanty 
20. Shri Ahmed 

Mohamedhbhai Patel 
21. Shri Satish Pradhan 
22. Smt. Malti Sharma 
23. Shri Janardan Yadav 

SECRETARIAT 
Shri T.R. Sharma Deputy Secretary 
Shri R.C. Gupta U"der Secretary 

2. The Committee took up for consideration the Dran Nineteenth 
Report of the Committee on 'Safety Measures and Maintenance of Assets 
in Railways'. 
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3. The R~polT was adopted subject to the amendments/modifications 
shown in the Appendix. 

4. The Commitlee authorized the Chairman to finalize the Repon after 
making consequeJltial chanles, if any, arising out of factual verification by 
the Ministry of RailwlIYS and to present the Report to both the Houses of 
Parliament. 

The Committee t"en adjourned. 



APPENDIX 

AMENDMENTSIMODIFICATIONS MADE BY STANDING 
COMMITIEE ON RAILWAYS IN THE DRAFT REPORT ON 
'SAFETY MEASURES AND MAINTENANCE OF ASSETS IN 

S. 
No. 

01. 

02. 

03. 

04. 

05. 
06. 

07. 

08. 

09. 

10. 

I)age 
No. 

01 

45 

71 

71 

16 
76 

76 

77 

11 

78 

Panl 
No. 

01 

74 

100 

101 

109 
JOI) 

109 

110 

110 

111 

RAILWAYS' 

Line 

01 

02 

07 

11 

07 
09 

10-12 

02 

03 

2 
from 
bottom 

For are 
Read may be 
For every train 
Read every goods train 
Afler adhere 
Add at least 
For job 
Read work 
Delelt very 
For is 
Read has to be 
For 'The Committee ...... in 
Railways.' 
Substitute In any event there 
should be no let up in installation 
programme of efficient train Radio 
Communication system In 
Railways. Efforts should be made 
to instal more efficient alternative 
system with different available 
equipments. 
For tremendous increase in train 
accidents 
Read very substantial increase in 
number of train accidents 
For a meagre 
Read the 
For some Railways 
Read some sections of the Railway 



S. 
No. 

11. 

12 

13. 

14. 

15 

16. 

17. 

18. 

Page 
No. 

61 

i2 

8) 

84 

84 

8S 

85 

86 

Pari'! 
No. 

114 

115 ' 

116 

118 

118 

119 

119 

120 

6lJ 

line 

12 

06 

\3 

Add (I( Ih~ end which ore to be put 
10 usc in the Railways. 

Add ,,, the end The Committee 
recommend that the syllabus for 
the training programme should be 
updated constantly to keep pace 
with the modern tcchnological 
developments. 

After Railway should 
Add fill up the existina vacancies 

For The recommendations 
n"ud However. the 
recommendations 

For and have been included 
R(!ad as mentioned 

Add at the end involving 
considerablc expenditure 

The following sub para be added 
in para 119: 

The Commission of Railway 
Safcly has raised some serious 
objeclions to the large scale gauge 
cOllversion works being carried out 
by Railways disregarding safety 
norms for these works. The 
Committee strongly emphasize 
thut the safety norms should be 
strictly adhered to in carrying out 
the various gauge conversion 
works and no compromise "should 
be made on the safety standards in 
execution of thcse works. 

Add III Ihe end The Committee are 
also of the view that the Rcpons 
of Commiuion of Railway Safety 
should be laid on the Table of the 
Housc. 



s. 
No. 

19. 

20. 

Pagt' 
No. 

86 

86 

Para 
No. 

121 

hI 

Line 

last line For 'the people ....... job.' 
Sub.witute 'competent people under 
the supc",ision of Engincering 
Division of the Railways.' 
Add paras 123 &: 124 after para 
122 aJ ullder: 
123. The Committee also desire 
that all the vacancies in the field 
of maintenance of tracks and 
rolling stock be filled up urgently 
50 as not to neglect this important 
area of safety. 
124. The Committee feci 
concerned to note that 2429 
coaches in operation as on 31.3.95 
in Railways have already 
surpassed thcir codal Iifc. The feel 
that use of overaged coaches are 
sufety hazard for travelling public 
and recommend that efforts should 
be made to withdraw them 
completely from the Railway fleet 
uf couches as early as possible. 
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